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SHRI C. D. PANDE (Uttar Pradesh): Sir,
may I point out that we should have lunch and
have the debate for tomorrow also?

MR. CHAIRMAN: No, I am afraid we shall
have to sit through the lunch hour. The
number of members who wish to speak on the
foreign affairs debate is very large and since I
am asking the Prime Minister to give his reply
at 12.00 NOON tomorrow because of his
previous commitments, I propose that we sit
through the lunch hour and, if necessary, we
sit a little after 5'30 P.M. so that most of the
Members who want to speak may be able to
do

Now, Shri Ganga Sharan Sinha.

MOTION RE INTERNATIONAL
SITUATION—continued.
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2 f& fom faeft g9 3o & 77 qwatar
T A IA A T FATE FAETA | FAIT
W F AT AT gFATL F I T W
qaT A2 # A1 TAE W H ogn #9
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gafar o fads & & gard
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qrem Agt  fwar qar g, a2 ar wn-
#Z & 9, AT av g A9 WK IS
a7 T gw gfaar & @, v ¥ | 99,
o AT ¥ qg %8 fF 78 a1 99a g
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W7 €7@ R0 W ATIH QHS FT 49T
I AT | TR & a1% W gW
HEHA T AT AT AT FAT ZTA ER |
T &Y A R, WO A A FE
@ q qH AT AT FATT FNAT AT
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fagreaT amd< & | 9t FwT drar Sy
faeafaat s Nfaat & faea &, =@
gaTa uw qrEe 71 fefigee foeromg
23w foF # oF aiy g1 A & A
farers a3t & Y77 @, AU & fasaq
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TEEa 9w w ¢ o7 o few Ay
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Aqrer ST @mar § | 9« Attt ¥
g s Srar § T FEQ § e U
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1 &, A T @ A A7 FE, 9
3 ag aa T | qEQ ACE g T4 §
fo %@ S wd aF GAAT dar 97 g0
778 WA, TFE AT T & AT R,
oF AW A1 FHAT &, I K H IqH
ard ZM & arag few gz 7% Fafwear
g, wrE faw 2w X A% & T
£ @1 ZERT AG g | WA F graw
0T T F |19 qg A AG F
T4 # W UET q | A7 A AANR A @
2 RIT IAW A w31 @, o W
TR AT & | g A A 3T W
T F1 TF AL § g7 TAGT 4 € G
gufedr, 3 TF @ F FOAAT E &
TEd & wAET & | FF AL § F aga
Foa T ™ ¢ A A9 99 9 38
2 f& w2 om @ & fF ame gfqar #
e AT faaTsr 21 1 S A wE-fama
¥ foamary oy £ 7 AT OF AE &)
wrT St S we-fave & faes 7
A A7 #1 ) § 0 T8 Fg fF oA
gae T W g7 e A T
AT 0T TEAT £ ) AT T H gW 9
A ZMT AR | A A & AT
qfradw g1 @ & T gf7 g 1w
A LS S B L EC IR 1
AT 3 £ AE-nATeTa gwreT @ |
afg Am-uETETAYE #1 AT g
g 3g Wi & wia axom, 9@ 7 &
afy wwy ;. & wfy Ae-veATEAEE
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1 7 #1§ sy &1 A 5 & ) fed
T 78) fF W 7 g7 a7 mrwr o §
afeF 9 3H A7g T AT AT EA §
it T fegeam & fam A fae &
fore mao® & ) 7 39 @aw ¥ 9w
fafrees & qE< #9347 91, IY AAN
# w7 wmew fafaee &7 9@ & samr
fregar Y | = &1 S =T @ ¥ faw
faeraarg #7 gfee @ w& &, A A
gfez ¥ 7f ¥ afex fagma aar Hify
#t 3fee & < g fom & 2 )
a% fagr A At aar s 97
faeare W7 gt fad aas &
s g & gt agar 2 f5 A o
& I o1 OF gEe A w1 fAea
AT g1, Thfad e ag off Fgar §
% &% oot s 77 37 42, W e
Tz § mfwe a8 &) afew I awurd
FY drw &Y, T=ATE A AT B GEHT
@ qGd F A Fwda F Afey,
for felt feas S f@ 8§ v 2
T FTW AT T FAT FGA | ARG
=y feqegan @vniv

WH GAT FOAAT § FA ZHL F AW
H 1 &7 W7 IR 70 § g9faT FA7
gn gfawst 1 §ifs, aaow gfafes
FT AT T 04T FF 729 2 | AZTATA
¥ g3 # gfufesr 27 & 73 4 f&
T 9T A A7 gg 4T 9med F
ez 1z 9 @, A0 % 49 7 g3 A
g ar | 9y fer 7f afag w2 2
OUAEAT 2q. F71 A7 FFe. | AT
Aifa 5 o & @t oA Fr gAT 20 A
FZA TR ZAT A7 AvEar g Afvr &
Fzar arzan g fF fou |, 3fa= & @
% FUT AAAT A, wig 7 AN 3w faam,
9 39 Al wfzzqs &AW gwa faar 3@
w4 A G F wrod § 7Y ferar ) @R
T §ATFTE-HE A | TG F
forg @ ~femas wn & ofgur gu @
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9 IUH A F v FAA WATCHT &
faars foar =t = % faas @
ferar | 7z firpra & a7 o 7Y afew
O :H T TR 9T A0 99 gArAT
¥z EE | BN = s & e
77 ¥F A e e sramA @ A i
azq fafaeze &1 am faamw & fam
frazs sem s g 5 . . .

steaafa camE AR ST AT )

SHRI GANGA SHARAN SINHA: ] was
told that I could speak for thirty minutes.

MR. CHAIRMAN: Yes, but only two more
minutes are left.

SHRI GANGA SHARAN SINHA: Yes, |
am aware of it, Sir.

a1 9T OF §A9 g A A gk 3,
A gfvaw # o fafew gf & s
ZN 41 T I 9T S a9
a1, UF Wi Avar § & ag T W g
& afew gadr e ag o & 5 o
¥ 7z 2w, Az fawe, &g a9 sqnEr
27AT AT 7RT & A T 70 0F /Y
I, OF WL 39, A1 & i A ey
§ 9% g F | UF 7% AU &
@ ST W AT & vAw awEr mwr
gt & | afe gt aow ofom & Ay
MA@ ITA AR B E, Wy
3 qearHT 21T & WY 0T g § gari
Hify @ &t ofed 5 zw = DA
afefeafaat 1 gFmaar 7 7% s 797
IIT A & AR TN AE w2 R ogEA
fadi oz “Tadr &1 41 1 A% ag 41 oW
T 519 2, ag AT FEoa &7 uF famrEr
& fr afr o& =1 w0z a1 1€ F37 A
a1 F1E TFT AT AT AT WL
£ TEAT FTET § AT AW A9 BT
T F@T g | ATFT W TAL IW
AT ®1 A T4 AH Iq § T FATA

BT T AT TG § gH T TE0 AL AT
q 9% "IN 0, 39 99 & 2F 99w
=T Artgd AR o 9 ofefeafa ¥ 2®
STIT AITEF FFL, F AT wIH 2W
TR E, I®FTH ¥ 347 9f o i A
qX WX F IF FIW F7 IHAT TET
aAT JaT § 95T 91X f5 91 Iaraw
o7 &, 9 IART §, qAY FeATS
gt F g F AT A FLFA A
Y 2T A § 5 faad as W
T A aeqAaT g & | F o F AT
argat § fw e are gar g 7@ o
Ffgh w9t M A A7 € 93
ST T AT Aifgy, sAmaT 58 g
iR W1 & oY 3z o gy i g
3w e fadr fagea 9 ¥ Ao
T AEHTATT HT T & fag ar ft
afaw o & fre fred 97 a1 wrw A
o 3aF faw ff dure AT afgy
St Afaw spor e F o A g g,
T I A Afy ol ¥ far e
g &1 & a1 77 wrzan g fa gmd
fafeeze arga faciaar & fag avs
Tq FQ § I4 a5 1 fATierar =
s § A7 g a1 9T arew @A
Ffed T T Fm Rl 9 =31
JHFT AT F a1, fgraa & Mg AR
agrgdl & wra  gETEen e o,
agt ws1 fagT wom g o

SHRI B. RAMAKRISHNA RAO (Andhra
Pradesh): Mr. Chairman, Sir, I want to speak
about the amendment that I moved and also
express my views regarding certain other
amendments which have been moved and I
shall do so as briefly as I can. Sir, it is
customary for both Houses of Parliament
during the various sessions to consider and
discuss statements of the Prime Minister from
time to time, and to express the views of hon.
Members on matters relating to international
and foreign affairs. Very often, the Houses of
Parliament
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International

merely discuss and limit themselves to an
expression of opinion, without arriving at any
definite conclusion or passing any motion, as
this House did once last year. But often
enough, when important policies are involved
and also in a time of emergency as the one we
are passing through, it would be highly
advantageous if Parliament speaks definitely
and puts it seal of approval on the policy of the
Government. It will strengthen the hands of
the Prime Minister and of the Government in
facing any national crisis or any contingency.
It is also necessary to do so in order to remove
any possible confusion in the minds of the
people of this country or the people of other
countries and to reassert our determination to
follow) our policies without fear or favour and
also to reaffirm them. I say this because any
confusion of ideas which The Gita aptly calls
"Buddhi Bheda" will spell danger to internal
security and cause misunderstanding outside
our country during this critical period. It is
therefore, that I have moved this amendment
of mine for the acceptance of the House. Sir,
the House has listened, as usual, with rapt
attention to the somewhat brief but
comprehensive statement and speech of the
hon. the Prime Minister who has touched all
important aspects of our foreign policy and has
given us details of all recent developments
concerning our external affairs. As was
expected, Sir, the Chinese aggression and
Pakistan's re-Minister who has touched all
important issues dealt with in the statement of
the Prime Minister because it is these issues
with which our minds are mostly occupied.
While Paper No. IX which came to our hands
recently has brought out the correspondence
betweea our Government and the Chinese
Government up to July, 1963. While placing
White Paper No. IX on the Table of the House,
the Prime Minister made a brief statement on
the recent Chinase troop concentrations along
the Indian border, , subject which was and is
agitating our minds even today. He gave in
that state-
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ment, details of the alarming developments
that have taken place recently, and that are still
taking place, between February and July on the
borders. I need not repeat those details. It is
enough to remember that the Chinese are
indulging in intensive preparatory operations
by constructing barracks, gun emplacements,
airfields, roads, subterrancan trenches and
other things and are making forward
movements and concentrating their troops in ,
manner which unmistakably indicates their
treacherous intentions. Whether and when they
will begin another thrust is anybody's guess
but the assurance given by the Prime Minister
in his statement today that all preparations are
being made to face any contingency should be
a source of satisfaction to the country and to
the Parliament. May 1 refer. Sir, with your
permission to the oft repeated criticism made
on the floor of both the Houses and also
outside the Parliament about our un-
preparedness in the past. It is true that while
we had sufficient indications of the danger that
lay ahead, we did not expect the treacherous
and massive attack that we had to face, we
knew and it has been frankly admitted by the
hon. the Prime Minister that the Chinese were
nibbling at our borders and making encroach-
ments, like all sincere and peace-loving people
who have faith in the ultimate goodness of
men, we trusted that reason and right might
prevail, and matters might be decided across
the table. I need not recount all the efforts
made by us for a peaceful settlement. The
House is fully aware of them. The Prime
Minister, in his anxiety to follow the principle
of peace and save the country from a wasteful
and devastating' war, fully accepted the
Colombo proposals despite some vocal
opposition in the country, but China rejected
them. Some hon. Members still criticise that
by accepting the Colombo proposals, we
lowered our prestige.. With all respect to them,
I entirely disagree with them and I have no
hesitation in saying that we have gained in
prestige rather than lost it. By doing as we
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did, we gave fresh
such evidence were necessary of our
peaceful intentions and readiness to
negotiatei even in the face of the most
treacherous  provocation by the other
party. The rejection by China of the
Colombo  [proposals after our accep
tance has helped us in gaining the
sympathy and  goodwill of neutral
nations some of whom had been be
guiled into Dbelieving the blatant pro
paganda of the Chinese who continue
to claim that their massive attacks
and forcible occupations were mere
counter-attacks' made by them. They
are now not able to fool the world by

evidence if any

their propaganda. It is true that every
after recent foreign tours of some of
our Ministers and officials in order to
dispel the doubts created by the
Goebbelsian propaganda of the
Chinese, trace; of  misunderstanding
still remain which have to be removed
by strengthening our propaganda
machinery, But nothing has convinced
the world about our bona fieds more
or better than our acceptan
ce of the Colombo pro

posals and their rejection by China.
Their unilateral  declaration of cease

fire and retreat have not enhanced the
prestige of China in the world; nor
have they been mistaken for peaceful
intentions by the world. Added to
this is the great ideological schism
which is separating the Soviet bloc

from China—a schism which has iso
lated the latter from the authorita
tive tenents of Soviet World Com
munism.

Sir, it is said that our policy has been weak-
kneed, a policy of surrender. I think this
statement is far from the truth. It is true that
we were unprepared for ,n attack and hence
we had to face military defeat. It is regrettable
that this should have happened. But it is
wrong to say that we have been following a
weak policy of surrender. We have insted on
"peace with honour" and have thereby natu-
rally further invoked the wrath of China which
is probably waiting for an opportunity and
preparing for a fresh attack. We are preparing
ourselves to meet the challenge and shall do
so successfully with the assistance
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of friendly countries if not all by ourselves but
mainly with the strength of the united will of
India.

Sir, our policy of non-alignment has
become the subject of constant criticism. It is
no doubt a basic idea which has shaped our
whole foreign policy in recent times but it is
not an innovation nor is it a religious or
political dogma which cannot be altered. It is a
logical corollary to our fundamental desire to
maintain peaceful relations with the rest of the
world including our immediate neighbours
with whom we have serious differences.
Translated into action. it means non-involve-
ment in military alliances; it means, in other
words, a refusal to believe in the theory that if
one is not a friend, he is a foe or an enemy. It
is a neutrality which insists on keeping an
open mind and speaking openly and freely on
important affairs without giving under offence
but at the same time without fear or favour.
This policy is a difficult one to follow and it
has on many occasions not only embarrassed
us greatly vis-a-vis the big power blocs of the
world but has put us into a great disadvantage
in many ways. But if it is weighed in the
balance of 'enlightened self-interest' whicb is
after all the foundation of the foreign policy of
any country in the modern world, it has given
us enough dividends and proved that it has a
vitality which will ultimately win us more
friends than foes. At times some of our friends
with whose political thinking we have greater
affinity, have felt irritated or dissatisfied, but
even they have begun to appreciate our policy
much better than they used to do in the past. It
is said that Ceylon and Burma and other
Colmobo powers and neighbouring countries
of ours are not as friendly to us as they should
have been. But they may have their own
difficulties—it is not right for us to disregard
them—difficulties which cannot be traced to
our policy of non-alignment. It may be that
their own enlightened self-interest does not
permit them to be warmer in their expression
of friendship towards us than
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what they
show in practice.

Sir, as regards Pakistan, our policy has been
consistent and firm. We have literally never
left any stone unturned in our efforts for a
peaceful settlement. Most of us who have been
watching the result of the recent negotiations
with keen interest and with appreciation and
admiration for the forbearance and sagacity of
our representative, Sardar Swaran Singh, knew
that they were foredoomed to failure. We who
anticipated this result were not at all
disappointed  because we knew that
itthejpneseiU rulers of Pakistan have built up
their power basically on the foundation of
hatred towards India and intransigence at all
costs. There recent pacts and treaties with
China and the ominous threats that their
leader; are uttering are ample evidence, if any
were necessary, of their evil intentions. I
entirely agree with niy hon. friend, Shri Ganga
Sharan Sinha that this situation which has
been created deserves our earnest attention
and great care. But our patience and restraint
both during and after these negotiations and
our constant readiness to conclude a no-war
pact with Pakistan have yielded some good
results. American opinion, usually tolerant and
favourable to Pakistan, has recently taken a
turn for the better. It has begun to realise the
absurdity of encouraging the intransigence of
Pakistan whose positive and ill-timed
flirtations with China seem to have caused
some annoyance even in the United States.
Some Senators of the Congress have recently
given unmistakable evidence of this
realisation, but still in the context of Kashmir
they try to put equal blame on India and
Pakistan which is based on an incorrect
appreciation of facts. In this connection. Sir. I
would like to draw the attention of the hon.
Prime Minister, to the need for greater and
more effective propaganda in the United
States, in Australia, in Canada, as well as in
the near eastern and

are prepared to admit and
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middle eastern countries where our case
against Pakistan does not seem to be well
understood. In fact, according to information,
Pakistani propaganda, has taken deep roots
and our occasional counter-propaganda,
official or non-official, does not evoke
sufficient response. I am sure any
contemplated economy drive will not result in
stinting expenditure on this vital means for the
success of our foreign policy vis-a-vis
Pakistan.

Sir, the foreign policies of our country are
and should be based on the four principles of
Sama, Dana, Bheda and Danda, which are the
four pillars of diplomacy or Rajaniti. These
chaturopayas—four upayas— have been
recognised from time immemorial as
justifiable means for securing the success of
foreign policy. Sometimes all these four
upayas are employed simultaneously or in
quick succession one after the other as the
situation demands. The method of sama or the
peaceful method comes first and is enjoined
on us because ours is a Manava Dharma. Sir, I
am not trying to take refuge under the tenets of
bygone shastras, but I am referring to them
because they are so practical, so much based
on common-sense and prudence and basic
trends of human conduct that they are true
even for today and are closely allied to the
principles that regulate the proper conduct of
international affairs. I believe, Sir, that my
hon. friends who advocate a seemingly more
vigorous attitude and plead for immediate
cessation of diplomatic relations with China,
or suggest some other methods which appear
to them to be more effective, do not desire to
weaken the hands of the Government. That
cannot be expected of them. I apr>"~ to them
to adopt a more realistic attitude towards these
important matters where any wrong step might
lead us into greater difficulties. I entirely agree
with them that China cannot be depended
upon for a return to sanity in the near future
but it is worth considering whether she is not
provoking and driving us into
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some precipate action which might lead to a
world conflagration which she seems to be
itching for. A policy based on dignity and
patience is more likely to succeed on certain
occasions than haste and impatient action.
Our policy is based on certain fundamental
principles with which even hori. Members of
the Opposition could not have many basic
differences. The nation is well on the path of
progress. The progress may not be
ostentatious but it is solid.

Sir, while speaking on foreign affairs it is
not necessary for me to repeat ome of the
things that have been said by other Members.
I am sure some of the information that was
given by my friend, Shri Ganga Sharan Sinha,
regarding what is happening on the borders of
Uttar Pradesh will be considered with due
regard and I do hope that suitable and prompt
action will be taken by the Government to
prevent a recurrence of such activities on the
border. I plead 'or the acceptance of my
amendment because | think that-we ought to
strengthen the hands of our Prime Minister
and give him united support which is the need
of the day. Let us put our seal of approval on
the foreign policy being pursued by the Prime
Minister which is fundamentally true and
correct and which is in consonance with the
genius pt the people of our country so that he
may press it with greater vigour into the
service of the motherland.

With these wordgy I commend my
amendment for the approval of the House.

SHRI M. N. GOVINDAN NAIR (Kerala).-
Mr. Chairman, Sir, we are thankful to the
Prime Minister for the opportunity offered to
us to discuss the recent international develop-
ments as well as the foreign policy of our
Government

[THE DEPUTY CHAIRMAN in the Chair]

I welcome the statement of the Prime
Minister when he reassured the House that
the Government stands  firmly
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by the policy of non-alignment. I also
welcome the statement of the Prime Minister
regarding Indo-Pakis-tan negotiations and I
fully agree with the approach of the
Government regarding the border dispute
between our country and China. But at the
same time, Madam, when the Chinese made a
massive attack on our borders, inside the
country the basic policies of our Government
were also attacked by some forces inside the
country. Today it is true that the Government
still speaks in terms of non-alignment but it is
a fact that our vision has got blurred, non-
alignment has got damaged and the edge of
our policy of anti-colonialism and anti-
racialism has got blunted. 2 p.M. That is why I
said a moment back that we welcome this
opportunity to say something on the matter.
As far as the international developments
referred to by the Prime Minister are concern-
ed, we agree that the signing of the Test Ban
Treaty is of historic importance. We as a
country following a policy of peace have
welcomed it and it is only in the fitness of
things that we were ajnong the first of nations
to join in the signing of the Treaty. Nobody
will claim that by this the threat of nuclear war
is over. At the same time, this will help to
undermine the forces of aggression and war.
This will ease the international tension. This
will also pave the way for further stopping of
underground tests and the destruction of
nuclear arms. This will also create an
atmosphere and a climate for settling
international problems through negotiations.
But we are surprised to find that this Treaty is
opposed by certain countries. As far as France
is concerned, I do not want to say much.
Anyway, I will only remind you that if France
has occupied a high place in the minds of the
people it is because of the level of culture that
nation has, as well as human values for which
they have stood. I think better wisdom will
prevail on them so as to change their
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attitude and support the Test Ban Treaty. We
are very much shocked to find that our
neighbour, China, is one of the
countries~which is opposing this Treaty. By
this the Chinese are taking a position opposed
to the socialist community, the entire world
communist movement and the .peace-loving
people all the world over. Now, they are in
good company, namely, the extremists in the
U.S.A. who are screaming that by this ban on
tests the opportunity for manufacturing more
destructive weapons has been lost and also the
extremists in West Germany who want to
plunge the world again into a war. Anyway, [
have only to point out that there is nothing in
common with the principles for which
communists the world over stand for. I believe
our Government, as in the past, will utilise this
opportunity for furthering the cause of peace
and contribute towards creating a better
atmosphere in the world.

International

Now, if the signing of the Test Ban Treaty
was a happy event, there are certain other
distressing events that have taken place during
these month* and one such incident relates to
happenings in South Viet-Nam. Our hearts are
heavy with the news that we are receiving
from South Viet-Nam. We hear of pagodas
being "wrecked. The Xa Loi Pagoda has been
broken into and looting is taking place from
temples. Thousands of people are put in jails
and concentration camps. Many are murdered.
Colleges and schools are closed and students
are taken into custody. I would read from the
"Time" Magazine, what they have written
about the developments there. The Xa Loi
Pagoda is the biggest in Saigon. About the
wrecking and looting of the Pagoda, the
"Time" writes as follows:

"It was 12.20 a.m. Using their rifle butts
as clubs, squads of tough, riot-trained
special forces smashed into the pagoda,
battering
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a path through a small guard of young
Buddhist monks. The troopers had , list,
and each monk on the list was considered to
be a Communist in disguise. On the
temple's second floor, one monk tried to re-
sist and was thrown bodily from a balcony
to the court-yard 20 feet below. Other
monks and nuns were routed from behind ,
flimsy barricade of wooden benches and
forced outside by tear gas and gunshots.

Sacking the pagoda's main altar, the
raiders carted away the charred heart of
Buddhist Martyr Thich Quang Due, who
last June was the first of five Buddhists to
burn himself to death in protest against the
Diem government's anti-Buddhist drive."

The crack down at this time was duplicated
all over South Viet-Nam. There are more
reports similarly. Yet their demand is very
simple. The Buddhists want equal rights with
the Catholics there. In spite of the appeal of
the Pope, President Diem rejected it and is
refusing to grant equal rights. That is the basis
of the trouble there. The action they, have
taken to fight for their cause is one of self-
infliction and self-torture and is not sabotage
or anything. So, this is a matter which should
concern all civilised humanity and steps have
to be taken to prevent such occurrences. Now,
Madam, why is this happening? It is known to
everybody, even according to their own
admission, that 80 per cent of the population
there are Buddhists and they are all against the
present administration. Still the Diem regime
is able to carry out this policy because they are
backed by America. Nine years ago this
regime-was foisted on them and it is the mili-
tary might of America and the millions of
dollars that they are pumping in there that
keep the administration going there. The
moment they withdraw their support there is
absolutely no doubt that the Diem regime will
fall like a house of cards. But it is unfortunate
that the attitude
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of the U.S.A. is not for that. It is true that
they ar, occasionally  protesting, but from
certain official statements it will be clear that
America is not going to change its policy.
The Chief of the U.S. administration in a
press conference said the following: "For
u, to  withdraw  from that effort", that
is from support to South Vietnam, "would
mean a collapse of not only South Vietnam
but South East Asia". Even when these
things are  happening, the attitude of
America is very well explained in this
statement of the  Chief of the U.S.
administration  and they are finding
excuses for taking this stand. The U.S.
Defence spokesman has said that the
Bhuddhists' fight against religious
discrimination is a  political fight against
the Diem regime. The U.S. Ambassador
says that during his two and a half years' stay
there he could not find any religious discrimi-
nation there. Finally the State Department
on August 21st has said in a public
declaration that there is no change in the U.S.
policy of assisting Diem. This should be an
eye-opener to us. In this India has a
special responsibility. India is the
Chairman of the International Commission,
and as such it was the responsibility of
India to protest against this kind of activities
and raise this question at the appropriate
place and find a solution to it
Unfortunately, Madam, 1 am sorry to state
that we needed the proddings of our
neighbouring country's ~ Prime  Minister,
the  Prime Min'ster of Ceylon. I want to
know from the Prime Minister why there
was this delay. Then, again, Madam, this has
cast some doubts in our mind; that in order
not to offend the Americans w, are closing
our eyes to certain incidents.

Madam, the Prime M'nister in his speech
referred to certain statements made by our
Party regarding the pronouncements of our
President while he visited the U.S.A. I want
to make it c"ear that we never meant that he
spoke anything against what he has been
asked to speak by the Government. That
was not our contention.

477 RSD—6.

Our contention was what the President spoke
was not in conformity with the accepted
policy of our Government. The policies of our
Government, .ven though they are framed by
Cabinet or by the Secretaries, become the
basic policies of the nation only when they
get accepted by the Parliament. So, Madam, it
is our con. tention that however high certain

1

people may be placed in Government ..

THE DEPUTY CHAIRMAN: I think you
made your point very clear. You need not
dwell on it any more. You need not go into
that.

SHRI M. N. GOVINDAN NAIR: T am not
speaking about the  President. That is why
I made that point clear. If the  President is
removed from the discussion, then the policy
which the President proclaimed through
his speeches, which is the policy of the
Government, can be discussed, and that
should be discussed. Madam, in his
Washington talks the Indian President is
reported to have spoken of the general situation
in India following the Chinese invasion, the
present military preparations in India and
the countrys determination to resist China not
only to safeguard its own freedom but in the
interests of the whole of South East Asia.
This was reported by the P. T. I. on June 5th.
Then again in the joint communique it was
said that they agreed that their two countries
shared their mutual defence concern to
thwart the Chinese aggression against this
sub-continent. Madam, if this is an
indication of the policy of the Government that
they are going to toe the line of the
Americans as far as South East Asian countries
are concerned, [ maintain that it i; against the
policy that the Government i* pursuing. [
have never seen , statement from the
Government  earlier in anv  of  the
discussions held in Parliament that we and
the U.S.A have this common policy
regarding South East Asian  countries. The
day we adopt such a policy, that will be
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very ruinous to us because, what is the policy
of the U.S.A. regarding South East Asia?

SHRI A. D. MANI (Madhya Pradesh) : On a
point of order; Madam. The speaker is now
going into a detailed discussion of the
President's views. I think .

SHRI M. N. GOVINDAN NAIR: T made
myself ver, clear. What is the policy of the
U.S.A. in South Ea3t Asia? Whom ar. they
backing? The Diem regime which is fighting
the entire people in that country, the Chiang
Kai-shek regime in Formosa, Syng-man Rhee
of Korea on his successor I believe—it i
these they are supporting. That has been the
policy of the U.S.A. We have to consider very
seriously whether we should toe the
Americans as far as the South East Asian
countries are concerned. If that is their policy,
then our stand regarding V.O.A. is quite
justified. We oppose the V.O.A. deal because
it is against our policy of non-alignment. The
Prime Micnister himself has admitted that it is
not consistent with the policy of non-
alignment.

Now, Madam, coming to the question of
V.0.A., we were very happy when the Prime
Minister himself on a previous occasion said
that they were going t, revise the V.O.A. deal.
There is no need for me to go into the details
of the deal. I need not go into the question of
how it is against our accepted policy. I am not
doing that. But a certain news that has come
in The Statesman' i; very disturbing. On the
23rd of last month, in a report in 'The
Statesman* the following news was given:—

"The controversy over the VOA
agreement appears to be taken a hopeful
turn, it is authoritatively learnt today."

And what is that hopeful turn?

"Short of offering *pre-censor-ship' of
th, VOA broadcasts, the formula offers
India enough guar-
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antees that nothing in them will embarrass
her in her domestic and foreign relations.
The details of programmes may be
provided in advance and taped broadcasts
subsequently t, enable India to maintain a
constant and effective vigilance on what
the VOA presents from the Calcutta
transmitter.

The financial terms ™ay also be made
more attractive."

If this is the way in which the VOA deal is
going to be revised, I have no hesitation in
saying that that. i quite unsatisfactory.
Nothing short of scrapping this agreement will
satisfy the need; of the situation. Now,
another factor is, the Prim, Minister himself
admitted in this House that this deal was not
gone through by the Cabinet and that it was at
the instance of negotiations between the
Secretaries that the agreement had been
contractec*. Now I find that the same officials
who were responsible for this agreement have
been asked to negotiate with them. I think it is
a wrong thing to contract an agreement against
th, accepted policies of the Government. What
the Government should do is to take severe
action against those officers, and not sisk them
to go and negotiate again.

Another important development was the
joint ,ir exercises. It has been said that it is
only for giving training to our men and that
the whole exercises will be done under the
aegis of the Indian Arm, and all that. But
from a report i" 'The Washington Post', it is
clear as to how other countries are looking at
it. "The Washington Post' says—

"These exercises do not differ in any way
from similar exercises in which Pakistan
has been taking part on the basis of alliance
with West ¢ within the SEATO and
CENTO."

Now, there are certain points wh'ch I would
lik, the Prime Minister to clarify with regard
to these joint air
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exercises. It has been said that it is only for
training that we are having these radars. The
Times of India' in one of its editorials has put
a very pertinent question.

SHRI A. D. MANI:
of India' then?

Youlike  The Time,

SHRI M. N. GOVINDAN NAIR: Of course,
whichever paper speaks the truth. Even a
paper like 'The Times of India' could not hide
the fact that these air exercises,' though they
may seem very innocent, have certain very
dangerous “consequences. They may be
sending us only radars. The radars ar, useful in
finding out from which side the planes ar,
coming. After the planes come, what ar, we to
do? You get , warning. How are we to resist
and for shooting—that is the problem— where
are your supersonics? India had made a
request for supersonics. They are not given.
They are prepared to set up radar arrange-
ments which only means that these radar
arrangements are only the thin end of the
wedge, ';nd the old 'air umbrella scheme'
which was rejected by the people of India and
the Government is going to be brought in
through the back-do'or. So, unless w, take a
definite stand on this and unless w, are very
clear that it will not be the old 'air umbrella
scheme' that we had once rejected, I think it
will be a departure from the policy of non-
alignment.

Now, during these months, we have had
certain bitter experiences and from them we
have t, draw certain lessons also. On, of those
experiences had been that at the time of the
Chinese invasion we thought that the Western
Powers were coming forward in a
disinterested Way to help us Hi our crisis. But
it did not take much time for us to realise that
for the help that they were giving we had to
give a price and the price was that they
wanted us to settle the Kashmir dispute with
Pakistan, and the question was, either you
agree to the condition of Pakistan by handing
over a
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part of the Kashmir Valley to them or make it
an international territory, I am glad that both
these offers were rejected by th, Government.
But at the same tim, thi; showed that the
support that we were getting was not a
disinterested on, and that there was a motive
behind it. Again I am quoting Time'
magazine. It waa when the question of aid to
India waa being discussed. It says—

"It recommended that Congress consider
the withholding of economic assistance
from those countries which persist in
policies of belligerence and in preparations
for their execution. It suggested drastic
reductions in aid to both India and Pakistan
until they settle their long standing
disputes."

This is the Tin\e' reporting on the Congress
decision. Her. again they are putting in the
condition that if we want any aid from them
we hava to settle our disputes, and then only
they will be prepared to help us. That is th,
meaning of this help.

Again, we had another experience. I was
Yy sorry to hear my hon. friend, Shri
Ramakrishna Rao, saying that if the
Government of Ceylon or the Government of
Burma are not very warm it is because of their
self-interest and all that. I dy not agree with
the opinion he has expressed. In this crisis we
find the Colombo Powers meeting together
and trying their best to bring this dispute to a
peaceful settlement, if they did not succeed, it
is not their fault. Behind these six Powers
there was the goodwill of the Afro-Asian
nations. The Soviet Union did not succeed.
Other Communist countries could not succeed
in persuading China. But at the same time you
have to respect the goodwill and love and
regard th, Afro-As'an nations had towards
India and the attempt they made to find a
peaceful solution of this question. So this
was another
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experience. The newly-liberated countries, all
coming to our help for a settlement, are ,
force which is to be reckoned with. They are a
force on which we can rely.

SHRI M. RUTHNASWAMY (Madras): Did
any of them agree that China w,s aggressor?

SHRI M. N. GOVINDAN NAIR: Ii th,
Colombo proposals put forward by the six
non-aligned nations were acceptable t us,
they stood by our side. It is very clear. I do
not want to go further into that question.

Again, we sought help from the Soviet
Union. They did not say, as the Americans
said, that first we settle the dispute with China
and then only will they give us aid. Whatever
things have been asked for, as w, understand
from the papers, the Soviet Union was
prepared to help us with. Not only the Soviet
Union but other socialist countries also had
been offering their help in spite of the fact
that China was attacking us on the other side.

So, Madam, during the same period we had
certain experiences, and in chalking out our
future programme this experience must
weigh. I am saying this because in our attitude
to the South East Asian countries, in our
attitude to the African countries—I do not say
surely—somehow our policies and our
attitudes had been affected.

THEe DEPUTY CHAIRMAN: Your time-
limit is over. You have taken more than half
an hour.

""SHRI M. N. GOVINDAN NAIR: Only two
minutes. Now, with regard to these African
countries, 80 per cent, of them are free. But
the other 20 per cent. ar, still struggling to win
freedom. The other African nations have
joined together for rendering all types of help.
Now, the Government of India has to consider
serious-
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ly how this anti-colonial fight can be helped
by us. Another thing to consider is how w,
can help th, newly-liberated African countries
by way of giving them technical aid, by
giving them scholarships for students.

Then the most important thing is the
selection of our diplomats. You have to be
careful to see that our diplomats are such
people who will treat them in a fraternal way.
The general complaint is that our diplomats in
Africa, instead of trying to fraternise with th,
Africans, instead of trying to understand their
problems, are more happy in the company of
the white people there. I do not mean to say
that we should be against the white people.
That is not my point. But a diplomat in Africa
should necessarily try to fraternise with the
Africans much more than seeking the
company of the Westerners.

Then, again, the failure of our diplomats to
understand their problem* also stands in the
way of better relationship between the two
countries. So I would suggest that the Govern-
ment has to pay much greater attention in
fostering the friendship with these African
countries and the South-East Asian countries.
And I believe,, from the experience which we
have gained, the friendship with the Socialist
countries and especially with the Soviet Union
should be fostered to the maximum possible
extent. Their friendship will be a guarantee
not only for our future but fo, the future of the
entire world.

SHRI T. S. PATTABIRAMAN (Madras):
Madam Deputy Chairman, the past twelve
months have been most eventful in the history
of the world since the cessation of hostilities
in 1945. From the near catastrophe of a
nuclear war during the Cuban crisis, we have
advanced to a stage when all countries in the
world except three have either signed or
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agreed to sign the Partial Test Ban
Agreement. As our Prime Minister rightly
observed, the signing of the Test Ban Treaty
by the great powers is good news for them,
good news for us and good news for the
entire world. This significant event has
opened a new era of hope for peace,
prosperity and survival of mankind. This
agreement is, above ,U, a triumph of India's
farsighted foreign policies of which our
Prime Minister is the prime architect. The
high objective of our policy of peace and
non-alignment has been to lessen the tension
and bring about an understanding between
the two major power blocs indulging in cold
war tactics. In this direction India's policy
has achieved considerable success. The test
ban treaty and the installation of direct 'Hot
Line' telephone between the White House
and the Kremlin have been turning points in
recent history and they augur good for the
future of the world.

strict  non-alignment
underwent severe stress and strain during
the past twelve months.  But thanks to the
farsighted and  firm leadership of our
Prime Minister, we have not deviated from
the high principles and ideals which we
are wedded to and this has strengthened our
position considerably in the international
sphere.  Both the power blocs have not only
accepted our policy of non-alignment but
have also actually approved of the same as
the correct and th, best one for our

Our policy of

country. Even this morning Moscow
newspapers have spoken in very high
appreciable terms  about our role in

international affairs and our policy of non-
alignment. The fruits of our policy
have resulted hi China being isolated not
only from the countries of the West and the
East, but from their own socialist countries.
Over the past few days, almost all the
socialist countries in the world have come
out openly  appreciating our stand in the
Indo-China conflict and condemning China
'for the aggression
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she has committed and continues to commit
against India. We have been getting all our
required  assistance from almost all countries
whom we have approached. If China thinks
of aggression again on our country, un-
fortunately if it became a reality, it is almost
certain now that not only the powerful
countries of th, Western world but also the
great U. S. S. R. and the socialist countries will
stand by us openly in th, hour of crisis and trial.
It iy not merely enough if we think of tackling
China at our own frontiers and borders.
China has become an imperialist country
with a desire to dominate the whole of Asia as
quickly as possible and before time runs
out. Hence we will have to play a positive
role in stemming the tide  of Chinese
imperialism in Asia, particularly in South East
Asia. We cannot be complacent about events
that are taking place in the various parts of
South East Asia which has become th, cockpit
of post-war politics. The vacuum created by
the exit of the Western nations have not been
filled up so far.  The shadow of Chinese
imperialism is slowly creeping over this region.
As one looks at South East Asia with its slim
strips of land, patches of sea and countless
scattered islands, one notices a kind of struggle
to build a new order. In many countries, ther,
iyno order, harmony unity or even  symbol
of authority. Six years of continuous
warfare and sixteen years of internal strife have
thoroughly shattered and battered those
countries and they are lying prostrate with
weakness. Laos and Cambodia have been
like  the leaning towers with a dreadful pros-
pect that they may tumble any time the Chinese
decide S0. Recent unfortunate
developments in South Viet-Nam have
further shaken the slender foundations on
which the country has been perilously
standing for the past few years. Even the
Maphiland, the association of  Malays,
Thailand and Philippines which was formed
two years ago have not been very effective in
stabilising the political situation in this arer
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Government have been quick in seizing this
opportunity to strengthen their hold in these
areas. The main reasons are that there are 20
million Chinese scattered all over this area
and secondly the psychological impact they
have created in this area by their lightning
success in the NEFA campaign against India.
We cannot afford to ignore these
developments. Most of the small countries in
this area which had the greatest admiration
'for India a few years back and in whose
liberation India played no small part, have
become suddenly cool or indifferent to the
Chinese threat to India. It is to be noted that
many of them hav, preferred to remain rather
silent than to condemn China not only for
violating the Indian soil but also for refusing
to accept the modest Colombo proposals.
The reading on the wall is clear.  The small
countries ar, mortally afraid of the Chinese
bully, The Chinese have taken advantage of
the fear psychosis of the small nations and
are hurriedly entering into all sorts of agree-
ments with them. The recent treaties of
China with Nepal, the border and air
agreement with Pakistan, the shipping
agreement with Ceylon, the border agreement
with Burma are not isolated instances but a
part of the most sinister plan to dominate
Asia by cold war  tactics. We  should
effectively meet this  challenge  and take
immediate action. They should be made to
realise that a strong and democratic India
alone can be the only guarantee for peace
and tranquility in South East Asia. We
should intensify our diplomatic offensive
in this area and infuse confidence in the
people of this area that India will certainly
be ableto standto the Chinese bluff and
will b, capable of hitting back th, Chinese if
another occasion arises. A few  officials
or persons in the ministerial ranks going to
these places and meeting high personalities
will somehow do very little in this snhere.
As pointed out earlier by the Prime Minister,
the Chinese have launches a big
propaganda
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offensive and our machinery should be geared
up to face the challenge in these Epheres. We
should have more contacts, more cultural
exchanges, more people to people exchanges
between India and these countries. We should
also think of considering the setting up of an
Asian Institute in India where the problems,
(he civilisation and the development of each
country will be considered and studied by
specialists and they should be sent as
ambassadors and diplomatic personnel to
those countries so that they can go ther, with
the background of those respective countries.
The Government must also consider the
possibility of sending very prominent non-
officials from India to these areas on lecture
tours to explain our stand in the present
situation. Then only the people in those areas
will try to have confidence in us.

September 16th will be a memorable day
because another positive step to assure peace
and stability in South East Asia will be taken in
the form of the Malaysia Federation
comprising of the States of Malaya,
Singapore, North Borneo and Sarawak now
and at a later stage the State of Brunei. Thanks
to the farsighted statesmanship and  firm
leadership of Tunku Abdul Rahman, the
Prime Minister of Malaya, this dream will be a
reality soon. India has already welcomed
the proposal and lent its support. In fact this
Malaysia when formed will be a second Jin, of
containment against possible Chinese thrust to
the Indian and Pacific Oceans. Through
Britain Malaysia will be linked with Thailand
so that the Western defence lin, will run right
up to the Southern borders of China. We have
also another interest in Malaysia because 10 per
cent, of the population will be of peoples of
Indian  origin. With these phased
developments in South East Asia, the
Government should take immediate steps to
develop Andaman and Nico-bar islands as a
strong strategic nava! base to function in
times of emer gency.
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Fast and important developments
are taking place in South Africa and
the Middle East countries in which
large population of Indian origin are
involved. Though developments in
some parts of Africa are not entirely
to our liking, there is no use in show
ing anxiety or restlessness or irksome-
ness at them. We have to be patient
and try to wi, the Africans to our
side. I am afraid that much yet has to
be done to win over the confidence of
these newly-born republics of Africa
to our Indian view-point. In this res
pect 1 would like to request the Prime
Minister to start an Institute of Affi
can Studies where we will have to
study th, problem of these nations—
their civilisation, thei, background,
their ~ developments, etc.  Fortunately
for wus, our External Affairs Ministry
have a number of persons qualified
fully about the historical background
of the FEuropean and American conti
nents but unfortunately Africa is a
new continent and as such we have to
make , deeper study. Even a small
country like Israel has an Afro-Asian
Institute ~ where  thousands and  thous
ands of Africans come for training and

International

it is strange to find that in the Afri
can countries, Israel enjoys a great
reputation. I would also request our
Prime Minister to start an Institute
for African Studies here or if it is
not possible, attach to the various
universities such institutes where
specialists will undertake serious
studies of these civilizations, langu

age and other background of the res
pective countries and from them if
diplomatic personnel are selected, they
will be able to go there, mix with the
people and then create the necessary
background and friendship in those
countries. Further the African
countries need technicians and other technical
help for their developments. We should b,
able to give that help and we must also be able
to train a large number of boys and girls from
those countries when they come here.

I would like to nay one word more, namely,
about the impending talks of the Government
of India with the
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Pnm, Minister of Ceylon. I wa, hoping that the
talks will ru, smoothly but to-day's morning
papers announced that Mr. Felix Bandarnaike
has issued a statement saying that so far as
Ceylon is concerned, they do not recognise
these people of Indian origin as Stateless. The
very basis of the talks has been shattered. In
recent months there has been a great
deterioration in the relationship of India and
Ceylon. A number of measures hav. been
adopted which have become irksome and
which have made the conditions of living of
the people of Indian origin in Ceylon
practically impossible. Great hopes are being
entertained with regard to the forthcoming
talks. Before the situation deteriorates, I would
only appeal to the Prime Minister, on behalf of
those eight lakh people of Indian origin, to
have talks soon and come to a settlement that
will be beneficial to all. We are sure that the
proposed meeting between the Prime Minister
of Ceylon and the Prime Minister of India will
bear fruit and that positive results will be
achieved and this long-standing problem will
be settled satisfactorily.

st go Wto mwdAY (I WIM):
SRR WAIRAT, TF AT I F AR
9 g ANAEE e ¥ waate
g &Y g &Y e fdnd i | 47
o a1, A PE F A1 g 9w T
a1, 2faar Fr A @ W qA
aITE F FTC T FR AT | 2WIL fAQ
qg @vraifa® 91 W< wEey W
7 A1t 2T & g g 17 fager-nfa
AT | ZATE HeF H 9EAT 9 U
F1 wfas, amarfas A7 gafaair
q1 W7 39 & fau g% of & 9=
mé\rlgﬂzﬁm*iﬂa’?ﬂ%
T H 924 T AT A5 F AFS G,
afrer gardr fazel §ify ¥ oz T &0
ga ¥ % a2 AT T AT w2
W7 qEw A0 O A BT A GHAT
T T R ogEOr | 39 AAET 6
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qre 747 fa v ) gw senoow fa
wig % fazr & Ay FA %, & 30
R @ W AE 1w aF A
FOATE A Toad & A AZAMAE
gaq erfrr =4 fer | w gfmr &
gdr A9 F arg faaar enfm w1 w7
PWIF ST 2 7 W 9 AT ) wTAT @
W IEE F giae § w1 I
T T AFAT 2 | afFq TrmEd &
a1 WY geAitan qeaeg 3at w@i gl
FWTT e IWOAH ¥ V9l OH
a7t & w zmvma & wfafafe sy
Tt ¥ d31 8, gw 7 faeelt a% A
€1 st ¥ w1 dure A § | AR R
arvE T e emAfa v avda %
foro oF % 2y s & o wrdy feafa
WY TgER FA AN g, W gfemn ¥ H
e & 0 & vaiw 45 S %1 A
qATRIT AGT W AT W OO
foidsefeg =Y fto gao wxadt § I
G Reo FATE F1 HYF g AT H A
I FE T IR A7 we e
AT A E | 4 T gu & e &
q1Y W q EAifaw wae i g
frg, % 99 & Wi A1 7.1 9 I FaT
i —

"Mainly because of <jur inability, there
are a number of countries where we have
not been able to send envoys, and there are
other considerations such as the sentiments
of our Muslim population in India which is
a very big population—fifty millions—and

they feel somewhat more sympathetic on
religious grounds to the Palestine Arabs."

& gwwan g, afs W@ | &0
#ifa ®1 72 Froo § 1 737 Faar & 3
g EHTU AW APATT AW Y, gAR AW W
WAF AT HIAY a1 F A § WK WA
I gurwan &1 wfgw faar § 1 afer
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fazs Hify fmfor ¥ e 12 #r qog
AT T, IE A T 9H I
F1 OF MEq ¥ 3 q@ar | R e
A T A ElaE avaee o
faa 3 | amar @Y Arstifaar & s
& wra weAifas qrae aife )
T Frw ‘gAariz ga fofas F
Tmg 3w 7 frxan”’ @erd # 7 ag af )
af M7 AN 7 TR F W9 H2-
Hifaw ey enfa 52 € G w9
A AT 2 T gH EHAGA T A FEANTH
wra+g oqifag 47 & Qa1 2 7 WK
& g & ar gurdy Aify wd g
21 AT & | AT T T FT BIE -
Fxor AT fay w2

werie Ty afvfeafa aaeft §, agaeft
g IagaERNT R g T W
azet g¥ afcfeafa & wqam g oot
aaa fda difa o qafase &< ?
o g% q9 ¥ ¥ Iq B ogeT
wrawEaT @9t @ g§ @ WK s
F7an § & Arazamar &€t f 7 grft
AfF AT it wrawEwar @@ § ad
a@ 5T 7z g ¥ fou & dare o
grnfrRMfaoNondfaqgnza s
et #1 s afeem v F fag &
g1 it 2 & fag @it &, ar Atfea
¥ foau a8 19 | W 98 WA w9y
& fm g w0 2 § wfew & o,
s WRAATN AT I
Wt &fF Al & wEEeEr AR @ 2
78 2 fasr @Y & | @2 7@ Fq9 W
¥ & 7@ &, afew oifeeam & o Fror
d5e § wivg gt g7 g et |
T g W w9 faE, W g
fe afr <2t | arer ot ¥
TN qrgATer A g1 | T @ & Ay
R, weY g adf g9, ver fow &
AU § IAF A € | W T
AT T ¥Y T o §, ey e,
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&7 &0aW F99 § a1 T avy qfaxy g
9 WA g & QAL F T § G A E
a afax &) e & o = g & T
¥ AT 9 & A W Ay afax a1 F
weafe ot & wfafafy s &
g s s g s igmaa
& ¥ glage 73 71 fadm a8
W FTA AT gH ATIEEAT AT FE R |
afe ag 7@ g f fomr & gfame
e Iwarl § s aget g€ offeafa
¥ 7 gfga fras s AT | a7 &
g afEadaie s awEta
qe g At g o

ra fadw 3 f5 sadedi aft-
feafy aaw @) 8, Pragg fr o 2,
ATt /T Frfaerea s @ & AW
F 7 9 & A and qgar @ |
& 27 A F I F HATE F OF AR
urf & AT dgE e §Y A & A
WY AT 3T A g 1 foee mmEe
Treg &9 3 AT I awAT § 1 S 79 g,
Bgmaad i@ AR awemr
¥ i ¥ frg st v @ 2
wR 7oF 397 & wf ardr gfan # wfrdy
T WaTg WET gET & )
St SR = ar 3w §
¥ AR T AT @/IE,
T Afa I aa I @)
wg ¥ frw 8 & qfiwr gt o)
T AR dmF
dut & Froor @ A€ sfat G gt &,
or 7% feeeft & o gl fifeT 20
wa 7% faeelt Tt A mgeft wiw dfw
@ 2 W AT A we SR i
YA HC @I | B qet gg afdhenfa
¥ g0 AF-UATTHE N CH AT AR A
A DT WY | WX AFCHATSANE
NI At g g ¥
ferrar &Y Afa wowd, st & agvEeT
forx agh ¥ wgraar &, A & ) Aifw o
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et g 1 afFa afz amoengade i
af¥ F fawin ¥ aruw awar & ar 59
& gFe W FW T 7@ FY Ffmaw
a1 § a1 wxgfaee faal & fag a3
¥1 wHATT 7@y . fw, A1 & e e
SHTA WA ST WO S weRl # fev §
FZE ST AHT ATEAT & qT ST
¥z 9 & ogl a% S &7 49 L 7°
& fod, <m0 & <= & 991 7w A
yfa 1 a7 ¥ fad g o off waw
gz, faw ¥ o sgmar &, gw
wAdw 93 S ot AiEwr @ ag wga
aF grm, ag Jifa sfea el e ag
Afy amregrie & faars & =
AT |

qC A fwga AR wifa F arq
g marEi w1 awmar fEm 8
W FAHIY BT AR W A @I fFAr §
g X wfaee Sl w1 G T )
afe wxgfaez fey a8 #8 fv w9 fada
WX wiforr & wex A9 Hifad W
Wa TF W WA 30§ g g I
1 aw ax i gaen afi sEw ar &
I & a0y 59 qum avar § ) Afew
XA g AW g ff 9 & 9y
afaws g, 9 f aF J ¥ 7 wrEEa
gl ¥ a%q |

W O® ¥ mergar w4y § W
foreet ey & Sy o fa T 3
¥ ST ATEaT ST St of & fw e
w & qra 0 A T g € ? W
@ gt ae it § ? s afes w
W1l A3 HF IHTY FEEAT H W
dare & 7 sifm =@ € ST ¥
W 7 fav srearw wwr § 0 fa
fmat 1 Serr &7 famor A & faR
£ 7 79 3AATY W AR & & Rl
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aT| & Ay SOy AT | I ZAR AT

qeq @ W1 IRM w47 wfawtar &
w21 fF T FF AR a7 Aw A
amw % AfAd, AT | ITHT HTATERAT
gy, a1 39 § 71 @ fr 7z A
wTT #1 faeet Ao (G s | wit a%
a7 AEE AR A § | A TEAEe A g
faarat & o= ¥ WX I F7 2 34y
aua 9TE 1 ATl 411 A ag 9
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Colombo proposals fall to the ground.
SHEURK FIT & 7R

T IZIHTRIE |

"The Colombo proposals fall to the
ground if China does not accept them in
toto."

HF 7 @ Sl sET @ oA
T ZH ¥ qF 9A% qW A9 @A |
I T qaW HA N F @ T A
o 7@ e fR sy e #§
7z 9w aw fear anq 1 A o o
qx wegedar & fa¥ o dare @ g
& S H41 Y, gt a wrEWhr a
FT U §, wARAAT F ot A @
SR WORIE & qAH F ZHAT
qr | 93 fagmy, qene #1 IEW
T 491 ¢

"There can be no mediation, conciliation
or arbitration about those demands of the
Chinese about large chunks of territory. It is
quite fantastic and absurd basing their de-

mands on what happened in the past
century."

T WY IR AT HeATEAT F AT

@T | A 3F o qE W e Az
AT -§ 99 F A90 A0E52 AT FreAear
A & % 3 WA fF w7 & qgeAt
& FAT @ Y AR ghET w6,
#afFa a9 17 &1 Ad /41 9% | %97
ZH FIATET FEATE & A g0 G2

T E & J@ TC T AT ZHIC
gra # 9ge giAr aif ¥ 7 Fw gew
ggr grn fF &2rg #3199 #7, 93-
Fepf &% &1 i &2, 347 ATvw 7 w0
YA AT aT| & 9 ! 9w 6}
q.F A & T | g, Ig I TS

wrAar g ar A4, gy g owowEa
qooaF ®E T Hmr 9T AMA -

§FEE 7T T & AT AW F T4,
TAET W AIZ AT T ¢ | HT AT gewm

[2 SEP. 1963 ]

Situation 2430
I FEW W =¥ Faw gfafwar #3477
T 9ZF FWIR FY W Agy wraar ?
&forw, gEsifas, awfas oo W
@99 ¥ oW 9uq 219 § 9@ F e 7
NI &7 TOIfaAar FEIET 9T F6T 9T
T & W 9 yearg S A 3w far
afz A F & ST @A AT AW
EEAT Ft I F @A § wIE
29 T FT ERA |

& ag o) 9 F avag ¥ §
FEAT AT § | FH TA A1 9T I
3 @ fp < o g g A A g
fodr W% g & fad o g feam marf
2 f5 v v g @9 § {1 s
at gfar &1 99 9T 9 I, T g
g &9 & Frgaor & o afw afaror
FHET WX A § oA 9% "
AT T &9 § W1 I9F T A
difa wowT W@ & A2 e 39 A A
A FT AT & | werT P seErEr
#a5 U @9 § W@ FT I9-99 A7
Af A1 7@ g3 §F AW AT TG
9 T TATT, TEHT UlE, ITHT Afaw
T &I FTHT FT AAIATA T GHTAAT
% art o A & fer afa 7@ w3
FHT, SO HHR TG T TITA F1 AT
I9faw o3 3 F far dare ad 77
qFAT A1 T qZ 7 FF a5 £ Fp GE
Tz @7 # FH F1 FHAT AEEF § AL
qZ I | AT A A T G A
#9 & faurgi w1 AT 91T AU ATHAE
T #1 g T ! qF A g R oaw
AT A7 guAEt & g W T @) €
1 WR G A 49 H G al
I % 219 § 41T "5y, 9w Aa
¥ fasg g9 @ &1 oF fawgendt
W= faq s | g2 Awdr § AHrwT
w17 uforqr & AUz g a1 AT
cATe faars Tz @ & /T = 41
#1 WIF T §Y A 41 FT A 4@



2431 International

BRI
fa v Al {u | YA S| 9TEA £ 7

afa s w41 oft wEa & A amar

S war difa 2 T oo ed vE, av a A

difs @ At o 2 T q 39 97 =2 g
F1HTALATAT 2 | F9 A TR 20 471 49
F1 A37 TME AT § A9 AT THAT T
FEN AT AA G I F A AT
ot AT A1 fRe #3741 97 /ug w7 39
AT a3, AfEq 9T a1 F=iaue
g quan 7q fe 3 T 7 2w 97 g
fr, 9 7 a9 IAFT ATTT FIA AN
L S

HERTT, ® 17 A & I waeg
& 2 ¥ 7 wawz a8 gomEr g
T HAAE A1 " FTA WANT FE B
& T % | affw oF JE gw T
wadr Aifed fF 7 wawg amT F an
A anaFarcdadi g, At Farr Ay
sfss & art & 47 & 1 Y gfar &
1 T AEY F ) Afww a7 g
ffer @ § @ra griT, @ A es 21 gw
W am §1 T 9 f6 W s Y
ww3f7 z § mar, o A = s
T &, w4 @, AR Em A g
W 78 &, sav favg grd e
Faft | AfFwr o T T Y @
W &4 q1 {6 v ag grn i e
fFaFama i @ ? Wawm s AR
€ # navr R aFar @ AfFw wra@
wgfrez @ a1 @@ Fare # I F
HAWT AET g1 awar | Ty § fir ot aw
A9 F ATART FT ATHAT FF FT G
aaﬁmaaﬁ%wamw@gﬁﬁut/
TEAT 200 | 5 w7 w9 g7 A §
AT W1 W& 99§ s A 2w
qeeq T AT A F AV IF W g FE fm
g 7 & g% 9meY | 7 A gfgwar
T PR 1w QT Al S AE AT

[ RAJYA SABHA |

awd 1 A g T T ®1 W TG

2432

% fs o A 21 ¥ o =+ g
& v 3a feafng et A A A F
Fal f5 sz @ o 79 o g faaw
S AEF a1 41 W4 4 5T AT
At gaq g "oy Avar | "% w4y
fezw ifg wrand, @ g & faar &
TR W Hadd & F fag g
Mz ST AT W AT Hn 6L
|t g§ wvafae = A1 a9l § 3—
29 #za 2 f @a affewm & ot 2
widt qifgem o7 fagaw s A
o ofrdy 2o 2 9w fF 99 wA F
fayo & faser mar & | 99 S99 w9
FAMER AT AT I LT 1F WL
AFaAT FA F qUTT T F fay
FAT &N FCAT THFT FoqAT FAT H159
TR

Situation

TR Gz v 7, qw F 7z fnw &Y
14 ff ST Y 299 F30 ar TEy
w6 | wiesafer & Sy
AT AT 3q F—FT AT
FET WY T AT, UF Z 79 F ST AT
e 2 AufEaadfea faae
sqdt  fia ST oI 4 AT TE wT—
HAT &1 Y T &' Fwen A wA g,
gAY BT 9T T 4T @ W} dar §
W g Wyt A qufim wqea
@ §—fage av @ T 9T v
wified fof i & s & =<y of qfr #Y
farA d framars@ @ &
SE #AT S ¥ FEr—IHr Afr ¥
T@ * 3, OF mia & awer w1 g
w7 ] gl 2w 7 s ofem
T f—Aa faga g fr s ST &
wifeqel TOF & g v 2 ¥ #rf
FET § a7 3w oF difa & R o ms
7 Team wO § AN fawr F qvmy §
ferefrmfa gy amr i g ?
foe & it v feamar 8, w1 & SraTC



2433 International

B UEEEGICIRE I i i
I AT 7w guAr A aEAT
gé ofdeafs & gqaw ofada ¢
7 50 419 F1 299 0 74 % 54 g9 7
w7 fazw Aifa & feme P A &
S A &AY F T UTIRT AT 47 | FEeqar
&1 faaw Aifa 1 aeran & faaq sravrs
2 i 2w afs 9 miias ¢fez & qor
&1, a5 7w & wieT &1 3947 1 ) 29
g1 727§ I 7 F A41 dfaw ufe
ag TEA 4 | TEATIAT a8 a7 w2,
Sz adr I @ E | AT g T AN w
wETE AR Al W qEviw IT FAN
T T G W wET WET A7 uq
TH FAF @1 TGT AT ITH qAT AT |
qasfi % fagia # ®1f g€ 7@ §
AW A frguamAar w2 fF
T HFAT AT AT AT F HwAr

o !ﬁt fagre wrR (797 93w
72 7€ 4T AT

sitgo o Fragdy : ™ ¥ *rf
af 19 440 97 | @feT W | w6
wa m fr wfa & wr & fam
wifem =ifed, AT [T F =T WA F¥
A #Y avaar & fodr o wifee anfza |
“qrer” @1 Wwd 9T 9T |@Er U,
feare a7 @7 gam ) feere 0T s
e av @3t TET T awar | G2 6
g W fere o @ T w o,
faedl s T § S 9T
it & @@t fEme ov o g aad
&1 @zl & &= 9o Al F11 F1Ew
T qFAT , WAL HAT FL AGT A
FT AT FC FFAT F | gw A fagw iy
&1 TAT F AT ¥ @ fazran, gt
fazm Aifq @ fawer 21 9% 7T 3w O
F w1 A8 &7 w% | aqAl gE

[ 2 SEP. 1963 ]

Situation 2434

gfefeafy & mqae a7 720 & 990
TH & AfT 9T FEW GA gy g
T FT T@AT WA W AZTA ® foA
YaS W WG, FEAlaw aF § oA
9 H T F A F qAA FL AT AT
F g% ¥ Fwafaw & & gaAq #
Fifaw w3, §F AT F WAWTAT § |
P | O B

SHRI A. D. MANI: Madam Deputy
Chairman, the House is grateful to the Prime
Minister for his survey of the international
situation and for his drawing attention
particularly to big issues which now face the
world, namely, the signing of the Test Ban
Treaty and the issues created by Chinese
aggression as well as the ideological split
between the Soviet Union and China. I have
tabled some amendments regarding the issues
to which he made a reference in his speech.
One of my amendments, amendment No. 5,
deals with the situation in South Viet-Nam.
There is a good deal of agreement between
both sides of the House on this question and I
need not detail the hardships to which the
Buddhists in South Viet-Nam have been
subjected by the oppressive policies of the
Government of President Diem. The Prime
Minister said this morning that he would like
to leave the matter primarily to the Buddhist
countries and that he has been in contact with
the Government of Ceylon on this subject. I
believe he has also addressed a letter to Presi-
dent Diem. I would submit respectfully to the
Prime Minister that in this matter of
fundamental human rights, India should take
the lead and bring this matter before the
United Nations. We raised the issue of persons
of Indian origin in South Africa many years
ago and that has been one of the perennial
items on the U.N. agenda. Similarly, I would
suggest that as far as the case of the Buddhists
in South Viet-Nam is concerned, we should try
to raise this issue as an issue of human rights
before the United Nations. It will enable
obser-
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[Shri A. D. Mani.] vers from South Viet-
Nam to be invited by the United Nations or
permitted by the United Nations to make
statements before the world body. The only
way in which we can try to bring about an
amelioration in the situation in South Viet-
Nam is by the impact of world opinion. In my
own amendment I have expressed the view
that the House expresses its deep sympathy
for the Buddhist population of South Viet-
Nam and I have requested the Government to
take steps to create world opinion which will
lead to the communities at Buddhists and
others living in harmony in South Viet-Nam. |
would earnestly request the Prime Minister to
accept the amendment because anything going
from this House will strengthen the struggle (*
the Buddhists in South Viet-Nam for equality
of opportunity and freedom of their faith.

I would very briefly refer to another
amendment dealing with an expression of
regret of this House on the decision of the
Government of France not to sign the Test
Ban Treaty. France has become singular in
this matter, being the only European country
which has so far not signed the Test Ban
Treaty.

Pror. M. B. LALL (Uttar Pradesh):
Albania also.

SHHI A. D. MANI: Albania also, but it is
the only West European country which has
not signed the Test Ban Treaty. I believe that
the Government of France wants to
experiment with its weapons in the Pacific and
already the Government of New Zealand has
lodged a protest with the Government o'f
France against the decision of the French
Government to experiment nuclear weapons in
the Pacific. I do not know what the
Government of India's stand is in this matter. I
have not so far seen anything in the press that
the Government has taken up this matter
earnestly with the Government of France and
conveyed to them their feelings of displeasure

[RAJYA SABHA ]

Situation 2436

and regret that the French Government has not
signed the Test Baa Treaty.

Having "disposed of these two subjects, I
would go on to my other amendments relating
to the holding, of joint air exercises in India
and expressing approval of the steps the
Government has taken for holding joint air
exercises with the Air Forces of the United
Kingdom and the United States of America. [
listened very carefully to what (he Prime
Minister said about the border situation. I have
also before me a statement that he made in the
other House on August 26, where he was
asked a number of questions about the position
tff the Chinese posts in the 20 kilometre
demilitarised zone in Ladakh. I quote from the
newspaper report. According to newspaper re-
ports the Prime Minister said: —

"It was quite possible that in the civil
posts there were people with arms."

He is not sure about what the position is. It
says: —

'Terhaps they were volunteers with some
kind of arms. They are described as civil
posts. Perhaps the posts were five or six
miles away from our lin$."

The position today, as a result of the cease-
fire arrangement, is that we have abided by
every line of the Colombo proposals, while the
Chinese Government has . virtually ignored
them and we do not know what the Chinese
Government are doing in the demilitarised
zone. | should like to ask the Prime Minister:
How long are these Colombo proposals to be
in force? Are we bound by them for all time?
What I am afraid is that the demilitarised zone
may become in future like the cease-fire line
in Kashmir. We should not allow that situation
to develop. We should impose a time-limit and
tell the Colombo Powers that when the time-
limit expires we are not bound by the
Colombo
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proposals and that we are free to take any
steps that we like to recover lost territory. The
Prime Minister said tirs morning that we
should explore all peaceful means for settling
this dispute. I entirely agree with him and the
House will agree with him that in the matter of
border disputes a country does not launch a
war to settle a border question. But there must
be some limit to sel'f-restraint. In the name of
peace we cannot allow a part of the territory to
be occupied by a foreign power and not take
aggressive steps to recover it. What 1 would
like the Government to do is this. After the
Colombo proposals from our side are not
binding, that is to say, we will give notice to
the Colombo Powers that their proposals are
not binding after a certain date, we should take
steps to recover lost territories.

I tell my good friend, Mr. Govindan Nayar,
that on the question of joint air exercises I do
not think that the views which his Party holds
on this matter are shared by other Parties in
this country.

AN HON. MEMBER: Nobody.

SHKI A. D. MANI: On this question of joint
air exercises there is a good deal of agreement
between the Government and others, including
those who took part in the no confidence .
motion in the other House. The Government
carrie; with it a substantial part of the country
in their decision to hold joint air exercises and
we hope that in the event of an emergency the
Government will not hesitate to ask for the
assistance of th, United States and the
Government of Great Britain to come to the aid
of India in the event of renewed Chinese
aggression.

I should like to refer very briefly— my time
is limited—to our relations with Pakistan. I do
not think the Prime Minister made any
detailed reference to this subject. But I un-
derstand from the reports that are available in
the press that very re-«ently the British High
Commissioner

.1063 ]

2438:

in Pakistan met President Ayub Khan.
According to a report from Shri K. S.
Shelvankar, who was till the other day a
publicity expert of the Government of India
during the period of the emergency, the British
High Commissioner in Pakistan saw President
Ayub Khan over the week-end and it is
reliably reported that Mr. Ayub Khan hag
agreed to give a qualified acceptance of the
mediation proposal. This is in "The Hindu" of
August, 13. I do not know how far the
Government of India is still bound by the
mediation proposals which they accepted and
which they waited for Pakistan to accept.
Frankly, and it is a matter where I agree with
Premier Chou En-lai completely, arbitration is
a most unsuitable method of settling boundary
disputes or disputes regarding the sovereignty
of any part of a country. Premier Chou En-lai
has taken that stand in one of hi» letters. We
feel that the acceptance of any mediation
proposal would amount to giving up the stand
that we had taken at tne United Nations,
whenever this question came up for discussion
for many years. Once we accept mediation, we
accept also implicitly that there is a case for
dispute. Our stand has always been that the
Kashmir issue is closed and this was the
position taken by the former Defence Minister,
Mr. Krishna Menon, when he presented our
case in the Security Council. My amendment
calls upon the Government not to reopen talks
with Pakistan in the present context of
Pakistan's collaboration with China in many
matters.

Situation

I would like to refer here to the signing of
the recent Pakistan-China air agreement. I
would request the Prime Minister to go
through the records of this House and I was
astonished when the Minister of Commu-
nications answering the question the other day
in this House said that he felt that it was not
discreet for him to make any enquiry from
Pakistan about the terms of the air agreement.
The Prime Minister is a master of English and
he knows that the word '"discreet"" is
generally applied to sentimental
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affairs. Here was a case where this agreement
was signed with the Government of Pakistan
for Pakistan's traffic over Indian airspace, and
no enquiry was made by the Government of
India even about the terms. It is only two days
ago that the Pakistan Government has
published a text of this agreement. Madam, I
would like to suggest to Government that they
should not allow Pakistan's service to China to
fly over Indian territory. We do not know
which personnel they will be carrying because
we have no means of checking it. We do not
know whether they will be carrying munitions
of war from one side to the other. At least self-
respect demands that when we are virtually at
war with China, we should not allow planes
carrying Chinese personnel or allow a service
operating 'from Pakistan to China to fly over
Indian airspace.

International

Madam, I would like to make one more
suggestion regarding our attitude to China.
China has chosen to enter into an agreement
with Pakistan over the disputed territory of
Kashmir, and that has been referred to in the
correspondence which has passed bet-| ween us
and Peking. The admission of China to the
United Nations General Assembly as a member
is shortly -to come up for discussion, and while
our stand has all along been that the -
universality of membership of the United
Nations requires that China should be admitted
to the United Nations, I would request the
Government of India to consider seriously
supporting the case of Formosa for admission to
the United Nations.

SoME HON. MEMBERS: It is already a
member.

SHRI A. D. MANI: I am sorry. What I had
in mind was that we should support the
existence of two Ghi-in in theory. There is
enough support for it because the oppressive
regime in China does not allow many of its
people who would like to express their
opinion to express it freely
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that they would like to go to Formosa. We
should extend our support to the Formosa
Government on many matters.

There is one other point to which I would
like to refer, and that is the question of South
Africa. I would like to ask the Prime Minister
whether the Government of India has made up
its mind on the question of the expulsion of
South Africa from the United Nations and
from its auxiliary bodies. There is a statement
of Mr. Naval Tata dated July 8th, made on his
return from Geneva where he had gone to
represent our country at the International
Labour Conference. Mr. Naval Tata says that
the Indian delegation was asked to vote for the
expulsion of South Africa at this meeting. He
says here: "But another instruction came
within 24 hours asking the Indian delegation to
continue to participate in the proceedings of
the Conference". He says further: "These
opposing directives caused embarrassment to
the Indian delegation and upset their working."
I believe that the question of explusion of
South Africa from the United Nations General
Assembly is likely to come up for discussion at
the forthcoming session. If it comes up, I think
that there is a very sound case for the
Government of India voting for the expulsion
of South Africa from the United Nations
because even U.S. opinion as far as I can see
seems to be in favour of South Africa being
expelled from the United Nations' bodies. The
U.S. delegate did not take a positive stand
when the question came up at the [.L.O. and
other conferences. I do hope that the Gov-
ernment of India will strengthen the Afro-
Asian powers by voting for the expulsion of
South Africa from the United Nations.

At wafemT www T (faere)
U WA, Wi FT eI
afdfeafy adt fawe ofdfeafy 2 9
WS 70 TET T WAL & vy 0§
AT @ E | T e § ooy qw
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SHrRi M. RUTHNASWAMY: Madam
Deputy Chairman, since the last debate on
foreign policy many changes have taken place
in the international situation and the Prime
Minister referred to them in his speech this
morning—the nuclear test ban treaty, the
conflict between Russia and China and the
developments in South Vietnam. With regard
to the latter we are all glad that the
Government of
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India has sent a protest against ttte
persecution of Buddhists by the Gov-
ernment of President Diem. But I wish this
regard for other peoples' right had been
awakened in the Prime Minister's mind
when in a neighbouring country a
Government was guilty of similar acts of
persecution. The Ceylon Government under
its present leadership has organised regular
persecution of Catholics in that country.
Catholic schools have been overnight taken
over by the Government and even when
they wanted to run them, the right to levy
fees was taken away from them, and even
when they wanted to raise donations in
order to run these schools, the Government
came down upon them levying high
income-tax on these donations. No protest
was made against this persecution of the
Catholics in Ceylon. Not that I am against
the persecution of Buddhists, but our feeling
for other peoples' rights  must be
widespread.

SHRI M. N. GOVINDAN NAIR: Even
the Pope did not protest.

SHRI M. RUTHNASWAMY: Why
should the Pope protest?

SHRI M. N. GOVINDAN NAIR: He
protested against the persecution of
Buddhists in South Viet-Nam.

SHRI M. RUTHNASWAMY: Why
should he protest when there are
Catholics in Ceylon to  take care of their
rights and liberties? I am glad to find that
our Communist friend was solicitous about
the opinions of the Pope. But it is still
going to be non-alignment because in
some indirect way the Prime Minister thinks
that all these developments for the good that
have taken place have been due to our
policy of non-alignment. World peace, he
claimed, was due to our policy. Well,
it is like  spectators claiming credit  on
account of the moral support to the
winning side when that side wins. But still it
has something to contribute to the intensi-
fication of the desire  for peace all round.

But in regard to non-alignment, has the
Prime Minister considered this ironic
comment upon the policy of
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non-alignment that almost all the non-aligned
Powers—India, Egypt, Yemen, South Arabia,
Indonesia—have been at one time or the other
engaged in war. They have been the subject of
war. Not a single—I want it to be noted—non-
aligned Power raised its little finger in favour
of India when China organised its aggression
against us. The Western comment upon our
policy towards the Western Powers, after the
aggression of China, is that Western
friendship is sought by India as a kind of
cover for its rear when aggression is repeated.
Till the time of aggression, our policy towards
China had been on, of appeasement.

I was rather astonished the other day when the
Prime Minister in his speech on the No-
confidence Motion in the other House said that
there was nothing wrong with
appeasement. But did he forget then the
historical and political connotation of that
word? Appeasement is  associated  with the
men of Munich. Appeasement is pacification
of a superior by one who is weaker in strength
in arms, pacification of a crocodile is not
a'thing that pays in the long run because the
crocodile after consuming one weak person
after another, at last comes to you. But in
practice, I am glad to note, as I noted before,
that the Prime Minister's practice is much better
than his creed. He has asked for massive
equipment from the Western Powers. He has
welcomed the so called 'Air Exercises'. Why
should he not go a step forward and ask for
help in Forces also? If he does not like the
term 'military alliance' there ar, other forms of
alliances which do not look so glaring. There
are ententes, understandings, conversations
between one Power and another which may be
treated by India in regard to future military

collaboration. Such ententes, military
conversations and understandings preceded
the War of 1914-1918, which brought

England to the side of France. Similarly, we
may have such understandings, conversations
between our representatives and the re-
presentatives of the Western Powers so that
when there is next aggression,



2451 International [RAJYA SABHA ] Situation 2452

[Shri M. Ruthnaswamy.] immediately
we  6hall  get military help of all kinds,
not only df equipment but also of Forces.

Then I come to that sensational
incident about which the Prime Minister was
rather silent today, and that was the
V.0.A. Agreement. Here was an
agreement which on the whole would have
favoured our propaganda against the
Chinese. This agreement received the
initial approval of the Prime Minister
and I think it was signed, according to the
records, by the representatives of the two
parties. But subsequently, soon after,
the Prime Minister realised that it was
against the foreign policy of the country, and
so he is trying to get this agreement
modified. It is astonishing, Madam Deputy
Chairman, that on an important question like
this the Prime Minister,  the Minister of
External Affairs, should not have at the start
realised the implications of the V.O.A.
agreement. Is it because he was preoccupied
with other tasks or was he too busy as the
Minister of External Affairs to attend to this
small matter of agreement? This leads
me to make what may be considered an im-
pertnent  suggestion that the Prime
Minister should divest himself of the
portfolio of External Affairs. He will still
continue to be the Prime Minister and as
Prime Minister he will have overseeing
charge of the Ministry of External Affairs as
of every other Department. No  Prime
Minister in the world of a modern
country  saddles  himself with any
particular portfolio. In recent years Mr.
Ramsay MacDonald did it to the detriment
of the conduct of English foreign policy.
He very soon abandoned and gave it over
to Mr. Henderson.

4 PM.

SHrRI BHUPESH GUPTA (West Bengal):
What gives you the assurance that if he
divests himself of that portfolio, the
agreement with the VOA will go through?

SHRI M. RUTHNASWAMY: I am not
interested at all in the VOA

Agreement but I think he would have paid
more attention to the implications of the VOA
Agreement then and there as soon as it waa
brought before him.

PrROF. M. B.LAL: He might have rejected
before . . .

SHRI M. RUTHNASWAMY: Although his
policies, I can see, or his acts and actions are
against the philosophy of non-alignment, he
cannot assure Us that the policy of non-align-
ment will be given up. It is a soothing formula.
We have such formulae used by some people
in religious practices and religious ceremonies
which give them some comfort and consola-
tion. It is a kind of mystique which even
materialists develop. For instance, our friends,
the Communists have a mystique of their own,
the mystique of Karl Marx, the mystique of
Lenin, who are all considered to be infallible.
But why should we have thig ugly word 'non-
alignment'? Cannot a more positive word be
discovered by the Prime Minister? What is
wrong with the word 'neutralism'? Neutralism
at least is a positive, active word, although if
you look at the Latin origin of that word,
neutralism comes from the word neuter which
means nothing.

SHR1 AKBAR ALI KHAN: (Andhra
Pradesh): You are suggesting that word?

SHRI M. RUTHNASWAMY: This menace
of the Chinese is not a passing phase. The
history of China shows us a series of
incursions by the Chinese whenever they were
in power, into Tibet, into Siam, into Burma,
into the old Indo-China. Like Russia, China
has not renounced the legacy of its former
rulers. Just as the Russian Communist
Government has inherited its policy of
expansionism from the Czars, so also the
present Communist Government of China has
inherited its expansionist policy from its
predecessors. It has begun to put forward
racial claims and says that Sikkim and Bhutan,
because they are inhabited by people
belonging to the Mongolian race, are
considered to be part
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of China. We are glad that the Government of
India has given assurances to these two State3
that they will com, to their aid if they are
attacked. But can we be militarily sure that we
can defend by ourselves Sikkim and Bhutan?
It is fill very well to assure ourselves that we
can defend ourselves but here are these two
small States, weak States, protectorates so to
say, and they depend for their security, for
their freedom from invasion, on us. Have we
the assurance to give them? Have we the
confidence to give them that militarily we
shall be able to secure their freedom? Can
India do it alone end that is why with regard to
the protection of these people, with regard to
our protection, I would advise an all-out
request for all kinds of help from the Western
Powers.

Why should we give the initiative always to
China? It is the Chinese that have taken the
initiative at every stage. Why do not we lake
the initiative? Why do we not take the
initiative in organising a line of defence of all
the South East As’an Powers from India right
up to Japan and including Formosa and even
Australia? It is an old saying, I think it was a
saying which dates from Kautilya:' My
enemy's enemies are my friends' and that is a
wise principle in diplomacy as well as in
foreign policy. Instead of non-alignment
which is an ideology and therefore rigid, we
want a more flexible poMcy. If the Prime
Minister will not Ms+en to me, I think he will
listen to Lord Acton, who is not only a great
student of history but also a great diplomat
and politician. He says in one of his writings:
"If a principle is set up in regard to foreign
policy, will  you not sacrifice your
country to it, will you not prefer your party
which represents your principles to your coun-
try which represents none but itself?" That
iy the danger of all these rigid formulae and
policies. A good substitute for non-
alignment or neu-
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trality would be a policy of the defence of nat
onal interests. Nationalism, independence,
these would be good policies. I would say,
preservation of our national interests, the
promotion of our national interests, the
defence of our independence and freedom—
these would be much better principles or
policies than non-alignment. Shri K. P. S.
Menon, who was our Ambassador in Russia
till the other day has published a book of his
reminiscences—The Flying Troika —and
there in his concluding words he says that he
hopes that the aggression of China will infuse
a tone of realism into the foreign policy of this
country, that is to say a foreign policy of
promoting our national interests, not through
any philosophy, not througlh any ideology but
by changing our policy from time to time
according to the dictation of our national
interests, in order to preserve our national
interests, in order to promote our national
interests, the interests of our country, the
interests of freedom and independence, that is,
a foreign policy which is worthy even of the
Congress Party and of the Prime Minister.

SHRI P. N. SAPRU (Uttar Pradesh): About
the most hopeful event that has taken place
during the post-war period is the limited
Nuclear Test Ban Treaty among the three
nuclear Powers, the U.S.A. the U.S.S.R. and
Britain. It is regrettable that France and China
are not signatories of this treaty. General de
Gaulle has dreams of reviving the glories of
France and China is, as we know, a law unto
itself but General de Gaulle has had a meeting
with President Kennedy and it may be that the
French policy will undergo some changes in
the not too distant future. The three Powers
deserve the thanks of all thinking men for the
reasonableness they have displayed in arriving
at a settlement, limited though it is. banning
nuclear tests. The treaty will have to be
followed by other steps. It is a matter of
satisfaction that we were the first non-nuclear
power to sign the treaty.
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Without minimising its importance, the
treaty doe, not settle the main questions which
are dividing the two rival Blocs in the world.
We are not a Western power but what happens
in the West is certain to affect us, for the
world is increasing! becoming one. It is
obvious that the problems of Germany and
Berlin are intricate problems. The desire of the
Germans for a unified Germany is one with
which it is possible to sympathise but the
question is how that unity is to be brought
about.

For seventeen years East Germany hag been a
separate State under a -system of political,
social and economic organisation vastly
different from that of West Germany.
Obviously *imposed solutions cannot work and
no solution by force can bring peace to Central
and Eastern Europe. Obviously facts have to be
accepted as they are and not as one would like
them to be. It should not be impos-sible, given
the will to achieve peace, for the NATO and
the Warsaw Powers to arrive at a working
arrange-ment which respects Western rights
regarding Berlin. East Germany and Berlin
should not, however, stand in the way of a
peaceful settlement. The price of German unity
must not be a war, the consequences of which
no man ca” foresee. Both Mr. Kennedy and
Mr. Khrushchev are men of peace and it is to
be earnestly hoped that the understanding that
they have arrived at in Moscow will lead to a
summit meeting at which all these questions
can be considered in a spirit of goodwill. A
good sign of the day is that the Bonn Govern-
ment has signed the test ban treaty. It is
possible that the question of ; German unity
will hereafter be viewed with greater
understanding by the West German
Government and the Soviet Bloc. It may be that
the way out is to seek forms of recognition
other than de jure recognition of East Germany.

Given the will, it should be possible to

arrive at a settlement regarding underground
tests. The Soviet Union
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has agreed to three inspections. But the
United States of America is not satisfied with
three. There are also other questions like the
composition of the inspection teams. The
Moscow agreement has generated an atmos-
phere of good will which one hopes will lead
to some easing of world tension.

The most important questions, so far as we
are concerned, are of course, posed by China
and Pakistan.

There are people in this country
who  question the wisdom of the
policy of non-alignment. Just now
we had a speech from one of them,
Shri Ruthnaswamy. They question
the wisdom of the policy of non-align
ment. [ confess I find it hard to
appreciate their point of view. Non-
alignment, as [ wunderstand it, means
that we should judge questions which
are causing irritation and  conflicts
in the world, in a spirit of detach
ment. It rules out military blocs and
military bases and holds that they are
contrary to the spirit of the Charter
of the United Nations. We are not
tied to any bloc and we are friendly
with all powers that care to be
friendly with wus. It rules out a policy
of aggression on our part, but it does
not rule out proper defence arrange
ments. China (has developed a stran
ge complex. She is responsible for
ideological rifts between countries in
the communist world. It may be that
we were a little too emotional in our
attitude towards her. But we have
organised our defences and we can
give a decisively good account
of  ourselves if she renews
the attack.  arge concentra-
tions are supposed to be taking place. But
while we should be vigilant and ready to fight,
if it becomes necessary to do go, it would be
wise for us not to rule out the peaceful way of
settlement of the dispute with China. We have
stated tfhat we stand by the Colombo
proposals. We have stated what is our stand
and it is now for China to take the initiative
regarding any talks relating to the border
issues.
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While there cannot be any surrender on our
part, we should be always prepared for an
honourable  settlement. The attitude of 'no
parley with Uhe enemy' appeals to th,
dramatic instinct, but it cannot solve any prob-
lem. There is much that we dislike in the
Chinese set-up and in their way of
thinking. But in international dealings one

international

should, not go by likes and  dislikes. Our
policy of non-alignment—and this i its
greatest justification—has more or less

isolated China. Even the Soviet Union
which has brotherly relations with her has
been supporting us not only by empty words
but by actually helping us militarily and
economically. Could we have got the support
of the Soviet Union and of America and
Britain also at the same time, if we had
aligned ourselves with one of the two blocs?
We could have been a satellite of either of
them, but could not have served the
cause of world peace by our undertaking
responsibilities such as we have undertaken in
Korea, Viet-Nam and for a time in Congo.
Nothing that we could do could have saved
Tibet from her fate. By our non-alignment
policy we have pointed a way  to other
countries which have now achieved their own
independence.

I think we have nothing to apologise for so
far as our policy towards Pakistan is
concerned. We have a dispute with Pakistan
regarding Kashmir. With regard to this dis-
pute our attitude is basically right and though
the Western Powers are disposed towards
Pakistan, I am clear in my mind that our
relations with Pakistan will not improve if we
gave in, which we dare not do in the interest'
of Dhe 450 million people of this sub-
continent, on the question of Kashmir.
Kashmir is just a symptom of a deep-seated
malady. It is not we but Pakistan who has
been talking in terms of war. The offer of a
no-war declaration is there, but Pakistan has
so far spurned it Sb° ha, chosen to sign ,
treaty with China and tlhis should not be
forgotten by us. Nor can we forget her
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doings in East Pakistan. We are prepared for
minor adjustments. But no mediator can help
to solve problems, for Pakistan hates our
country and regretfully we have to accept that
fact. If ther, is to be mediation, it must cover
all the basic issues that divide us from
Pakistan and not be confined to Kashmir
where she was the aggressor.

Our relations with the independent kingdom
of Nepal have improved, and we were happy
to have Their Majesties in our country a few
days back. Nepal ha; a mutual interest with us
so far as China is concerned. I should like to
express my horror at what is happening to
Buddhists in Viet-Nam. It is a sign of the time
that Malaysia is going to be a reality. That
confederation shows that it is possible for
countries holding divergent views to come
together. I have often felt that confederation is
the right solution for India and Pakistan, but it
is just not practicable to talk in terms of a
confederation, for the Pakistanis get irrigated
by

A matter to which I would like to make a
brief reference is the V.O.A. I am one of those
who would like ous relations to improve with
the United States of America, as indeed they
have been improving in recent months. But I
think it basically wrong, however attarctive
the terms might otherwise be to allow broad-
casts from our radio station of any country
other than our own.

The question appears to me to be a simple
one. I cannot help feeling that there has been
bungling in this matter but [ am happy that the
agreement is being revised.

May I say a word on Africa? Many of the
countries in that continent have become
independent or self-governing but Portugal
and South Africa pose difficult problems for
the world and I think that the time has come
when the United Nations should act firmly
regarding these two countries. They should be
made to respect the United Nations. I should
also like to say a word about Southern
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[Shri P. N. Sapru.] Rhodesia. Britain says
that Southern Rhodesia is a self-governing
country but Britain cannot change the
constitution of Southern Rhodesia and
Bri.ain can escape the responsibility for
what she does towards Southern Rhodesia.

Finally, Madam Deputy Chairmain, I
should like to say that there  is much
confused  thinking in this country

about non-alignmant. Had we aligned
ourselves with any bloc in 1946 or in
1947, we would have precipitated a world
war for there was much talk of a preventive
war. We would not have been able to get the
support of countries other than Albania in
our conflict with China. It might be that our
military preparations were not up to the mark
but we are a  peace-loving people  and
speaking purely for myself, I regret that
circumstances should have forced Ug to
spend money on Defence which should
have been available to us for providing
people with  that social security and those
programmes of social justice without ~which
socialism is a  meaning'ess  term.
Opposition parties have no alternative
policies and in the nature  of tnmgs, they
cannot in a poor country like India  have
alternative  policies for we are  not an
affluent people. Socialism is the only way
out but it is not the socialism of Dr.
Lohia which we want. We want  to pre-
serve certain human liberties and at the same
time give to the common man a fair deal.

Thank you very much, Madam Deputy
Chairman.

arme woEfr (sev wiw)
IureaET waEaT, o fagw Afy &
q1T W w91 21 A 2 Sud Aw § a9
o FFC AT ATE T FE T S
fF oo am-vemzaiz #7 ofas =«
o g e gdr  fhe difa & s
9% @ § T8 qIHI A1 Aifq 560 2
#fes & 72 & M agr fv aw are
UHTEAHE & [&dTs 781 & | W o

[ RAJYA SABTIA 1

Situation 2460
7z w1 & & Pr A1 21 & avg ew 9F
gt | afw g s ofifeafa & Al
o Ay aeeser W g 9 #1742y
1§ am-uArgdz &1 gfest § 7
THH WA 417 427 gAT & | TAwr
FTTT { AT AFAT | OF aTH A
in T, wga & fraw faors & am-
QAT ¢ AfFd A9 a9 T UF WY
9T WK ot faaw g & I A
ag g1 ¢ frardiew fraragsaz &
&y o & ar et oF [z &7 @ Arfa
g SOET wWdA w4 § 1 q gaw
adrmcg g e fw  # o Am-usgad
T arq g@r wif ¥ ag & 727 wmar
AT A1 OF OF FF § FA7 | 717 3faq
AT & A § g FT409 ¢ 71 5t
HIZAT §, UF FICHMET § W1 uw A
AUEAT § | dfFa ATy Aifa graaz o
¢ B ow gdwr arer s &1 8 |rgar
AT iE § A SRAET &1 3RO
W% & | gy W faviemn & Afq g
g & sraar wgn fw gwd waf fae-
Qgar § 7 WT Wi facisar a9
difa &gy T ar qarsde Awa ¥ o
FH (q IAEI ATIAT AT ATH wEA
afeq gz wdf fear mr o e o
felY 2w 1 wreaar 37 #7 99 wAr @
T T (97 f 99 F1§ g9 A0
AT F( qr qH F AT o & e,
garEd 1 a1 {5 78 9 o1 dar faoig
frarsmar 2 f& fdear < & 747
ST T 9T FATH ATGT 2 AT 9T a9
¢ s At wift 1 7 wregar 58
aq & wie faw dv JuAT F7 7w 39
g1 T & T @ aardy fadeEr &
qifersdt ? gw a1 o ar favig s @
e wae 93 formar &8 avaer adf &
AA-rATETHE %1 afadr &, afsw ghr
7: Fza ¢ v gt mfas Ara-carg-
At T g ) ag faga g & fr el
qifedt e RuT AF-uaTeAHe 1 grfer



2461 International

@ & 1 § oy g fF gmdr afr dv v
AMeeTEAdE &1 qifady & 1 & & ug
Wt srgm 5 2w wr€ oifefeq oifedt
qa1g, afFq afady S@F | 77 TE
gt =if & f5 ¥ gw @19 T -
QATETHZ FT W T H1§ HIFT WY AT
iH UF T FT qUYT FQ@ @ | 9159
TS wAfeET gitde Hif9T | &7 99
Gt fiF g 7 qar o fear ?
ey i & qadd &1 g ? e
gz %1 ar § 6 ewd w9 Qe #)
AF ¥ 91 T | WA 7Y AT T g2
g 7T § fF IR wH 99 @,
ofe 3 & 3 & f5 & &% & 7 q@r
q7 | qrevE #Y AT § fF oA Aw A
faaw Aifs q¢ @ & o a<; & T4
wEg e fvdFac &
Gt STt F ) A WwWT T I 8
fo ot et fgw ifg qg s & @
2T T @ @ wifF we g @@
difr et 5 T 9T @ w4 IEH
qf o fraea & ofoorm 3 &€ gar
Wl WA LHTC AT @ | TS WAL gH
qaw f ArAueTETHe & arfeay w1 oaar
adS § &1 29 g7 i 6 oF 9 97
Wt wTd g6 agi gi g ) wfew oW
O A § ATACATIARE & oferay 7 |
(AT ardr swaifal & foa, ard
ard qafaat & (AU 7 uF gat av o
§ WY ATATEAEE &) arfee #96i
qAvEATETHE w9 a6T g, e Saa
qiEl & I® AR 1 B & AT A
¥ET s e g vag afadr g 15w
fad Ta%! U 957 aAT Fh arr Sl
Ft eeT I g @ raE g gfF
9 W T AFCATE He 1 qifaEr &
ar § g § AT WP T A @S
gara arw g smar g fF gard gt
9% Gl § & Afg TG T AN-
QATEAHE &7 T @I ¢ | S99 91T A<
T A9 U, 9T JEHT -GN FH HET

[2 SEP. 1963 ]

Situation 2462

&Y oYy w0y woy, Wy oFrefdEafy
¥ wdar ad I fF 7 g quAr
qEat &1 faw Sify 8 & 73 Ay
&, avaar 7 & fF 913 37w qErad
& qefvad |dy 47 0f ¥ o7 o oF @ty
T4 & fomd cwrdr awaar g€ 910
JIEAT FT HAT AACAT | AT F4T AF-
FAT G P e A F AT T FAr fw
FAR ¥ T 9g o7 | feay F w7
FTEAT T A9 GEAT 9T 7 A AR
YIA A FAT TafE T arAw
¥, IEFT WA AY § | IF 9T TG
AR A® TAT, SAECAf AT ANFT
ur fF ‘gz 337 @ ofsT® w7 (" afeq
g gm ITE A A g w00
qrfsdgrar I <A § 1 afsr
T 97 A AT AT 9T /Y FF I5T
gasadfFar w ey oraard
F1 | 9218 FLA Y A 73 §, AfwT
w7 feamr waAr Ffz@d | AT AT
feam afrdar, A w sET IFIT A A
s & e wrer [T fea T g Tard
FLUNZ AT FT WL FTT A T3718 FL
aFar § | feemrsr ot ferd 7 gdrard
gad & F § fF W &5z fear mar
qr | ITEAT A FIT IS FT a7 F92
AT 97 &1 ST At & ar fag faw
|redT 7 faeaa 9 war fFar ar 5 &7
T FUT AT FIH qEEAT 939, AFFA
gzAffgar A wg AT g s wAw
Atam Jow | 9 q9 | 7§ afea
AT ATHA JGT F T @ AT |
qI9 97 AT FE qEET ¢ oar 5
g w7 wify 1 TT FET 97T §
o W W F g foEw wnEAr
¥ Fe9 4 & MT wud qw F feey
s 1 fwdY zo8 & #57 § @ oI
T AT GuA ¥ At wmar  qq AR
TFITATIAA &0 09 AE AL 9 q4%
fFag g A IqF LT ATQ aHT T
araf g€ fr 9o % w1F A ag oo



2463 International
[=f % nereiv]
|t £ x5 fag g gars 3w ow w1
wEtaT v, fog aaa gaTe 2w 97 1%
HTFAV £1, 47 59 997 0F & Al &
wFdl g fw sgi & o1 F wag faa, =m0
RZZ 1 46 : § AU 20 $T 9w ¥
T FE | IHF A% WAL /T Afw A=
AT, §7 fwe 0 wAT A FAT
@ | IOH Fat § A 7 a1 -
UATEAHE &1 FHT &1 A1 §, FF W
Rt Aoz o3 & 7 &t 2wl A2 @9
aue ¥ aEf wr 2 § R gum A
FATC & ATHE & o 2 16 facwmn
#Y Aifq, aTATEANE F Afd T9TE &
gafad 9 Tz A8 F7 99 4T 2 L
FT 91 | wEET A7 a1 9z & 5 oA
I FT AR 9T AH g1 | HAL qred
TET A1 aEA wT ATAT, W A
ZUTL FUT HTHFAY F7GT g, AT qHIAAT
FU HT Y A7 497 F I9Y "I 4,
IGH FE FHT TE g 9l 7 |

foe mrar @z #i1 9T § f5 -
feeae e dm agr afr g gr g 2
W g fF oW A iwdvaw
OF Fg aE uIAT g g, afE gl
gt 4 Fa fwarg AT
T 4 415 o% ogr gqrfafex ar
afFr ww gfqar # 3zmr & foma fr
gar @ F1 UF wEAT 7 ZWT Al ¢
9% |1 # F15 uw oH7 e 7 3
ww aifest 3z § f & o g, s wr
919 g1 oy &, dAFga & fE & WY
W TR A g &7 arfedt 9w
g8, 3w Fagr ma, faa=e @1 o,
ar & At g afswm s wW
WA AT g fF gfamrd
TOET 3, St gEAWar § 2w AT 2w §,
sa% faery ¥ fadr 1% uF afwe womw
FATE T 7 gWE ATL H & 1S AT 2 AT
TEFRAN ! g as aE AR G 8

[ RAJYA SABHA]

Situation 2464

ST BN 7 AT w7 § f i o v
X gAT AT § GAT @z wzd F ay
& q; sraat wEm fF oz QG Al
Heard a0 @i @R, W OWhE
& W1 IW wEmAEar & faT wga ma g,
Ia% faq Frir w7 41 2 7 T weYE
AT 37§95 FT @ av de, %o
o 3 41 g, A T A a9
T TE qAAT | o qEAr frerdfew
T AT g AT 579 F¥ Arg T -
foremr & faams an¥ sder § oot =R
TZar g, ar @y a9 g fw §oagam
FT ATHFT AT 45T § ! WA ABH
FT U |G A7 47 1 F47 qA 7 4 fw
westifarn &t T 3¢ i ¥ Avaar ¥
&1 7 5T 9 qF G T qqAT AT &F
a7 a% W AT 7@ | A |qwA ¥ gy
arar § fe o s facieer & 93-
2T BT & | &Y g a¥7 v afeadt
FE 99 AET & 20 A7 T @
AT qTg ATg HYT IO T A7 A7 G
Y AMUARA#Z #E1 g@n, 6
ZWAT AT OF gArm nfE aft G o A7
374 f =3Em 71 WY 2rq war 4z
¥ < ohfag g2 & o a1 s agi
41 £ arzar v @1 Cw 7w o7 WA
F¢.1 | ¥fT Gar 2 frar wr wYT s
W EMY A 4T3 qZT A A A,
s fx gErifoar d—foms e
HATH ¥ A FTEY WIZ 4T, TIT OF W
2, fa¥ fa% - wa afwy F=2w Ismar—
qZ aW AT ZHY ATO9 & | I = F0,
oz ¥ At =rgar g 1 9y fagw difa
# gfqar £, faad god @@t aam
¥ &, 77 g8 frm & # )

A, W@ &1 wEar difaa |
e & X H 97 F21omar &
qE ZAY ATANE, I A &1 AWY
fadlt oF wawwr 3 77 AT 5 SR
e AT AR 7 & Wk Sy

| #9R gy awe g 7€ & 1 &Y QT Wt



2465

guT. T TEA W, T 9 H W
Cemraif ¥ 1 s @ F afFe
F AT S AT A T, TART IAATAT
AT, SAR] AT E T T AT RS
qEAT 29 F4 &7 &fww @@y &
Tgdd a7 sW wd SrEar § | FET
FT TGSAT HAT 7 AgH 19T § a1 ITH!
oA St a7 fF 3w 3, FToHTT ST
sr":rr-r?r PN UF WETHS A,
AW qA 6 A AT FA AT,
FIOATT &1 9 A &, T A FAT
&< & T A7 W1 T &, UF UAT HHAT
g% FAT TIT AT ATTE HiAd; AR
Fat mumar | AT aEEd w0
dzprm T W w9 3w fear o W
®E A A AE EET E | F AT A9
wHA Tl 29§ & 94 (B I 5w
oow &0 F e | W guw § oAl
srat 5wl aEfa @1 a2 afvomr
gt & smer avdy avw gwe &1 g
feard A E | | i & oA @
g, TifFeE W A, Tl TR
gV & GURT G 1 &, AT 35— 7
mHEf g g AR gz s 19w &
ey fagw Aifg &S awer @ & @
g; fasga oG 4w g |

THE DEPUTY CHAIRMAN: Please wind
up.

International
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SHRI N. C. KASLIWAL (Rajasthan):
Madam Deputy Chairman, Prof.
Ruthnaswamy, who spoke a little earlier has
made a shocking and—permit me to say,
Madam Deputy Chairman—a most shameful
statement in this House today. He says w,
should ask for help in military forces also; in
other words he has suggested that foreign
troops should be stationed on the soil of India.
He does not know that no respectable citizen
of this country will ever tolerate the stationing
of foreign troops in this country. Not only this
country; no respectable country will ever
tolerate the stationing of foreign troops on its
soiL But he is an hon. Member who has said
that foreign troops must be ask-

I ed for and stationed on our sacred soil. It seems

to me he has lack of confidence in our
soldiers; it is  shame. I say our soldiers are
among

I the best soldiers and the best fLghit-
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[Shri N. C. Kasiiwal.J ers in the world.
Give them the tools and they will finish the
job.

International

Having said tihis, there is another point to
which I want to refer and that i; what Mr.
Govinda, Nair has said about air exercises. He
has said that because of these joint air
exercises our basic policy is going to be
compromised but I believe he has not read the
statement which was laid on the Table of this
House by the Prime Minister. Paragraph 10
clear' y says:

"Another criticism' is that by allowing
foreign aircraft to come here even
temporarily and take part in these joint
training exercises under the aegis of the
Indian Air Force, even if these are exercises
for purposes of training, we are in some
way departing from our basic policy and
allowing bases in India to foreign aircraft. I
find it difficult to appreciate this criticism.
We want our Air Force technicians to b,
trained fully to man this highly
sophisticated equipment including effective
handling of the equipment under operational
conditions and servicing of all varieties of
aircraft  including high  performance
aircraft."

This is what the Prime Minister has said. In
paragraph 7 it has been said:

"Our pilots and air crew will also gai,
valuable experience regarding the latest
techniques of air defence from these Joint
Training Exercises. At all times, during the
air exercises and otherwise, tresponsibiliity
for the air defence of India will continue to
vest in the Indian Air Force."

And further in paragraph 3 he has said that
action has been taken to make up the
deficiency in Indian Air Force transport
capacity by acquisition of additional transport
planes—
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AN-12s from the USSR, Caribous from
Canada, High altitude helicopters from France
and the USSR and Fairchild Packets from the
USA.

I do not know how our basic policy,
because of the joint air exercises, is
compromised. I maintain that there can be no
such tihing as compromising our basic non-
alignment policy so far as the joint air
exercises are concerned.

Now; several Members of this House have
welcomed the Nuclear Test Ban Treaty and I
also add my voice in welcoming this very
important Treaty. The House will recall that it
is the Prime Minister who took the initiative
right from 1954 in this matter. The matter was
being continuously pursued in the United
Nations and today we are all glad that we find
the fruition of that policy. For this Treaty I
would like to convey my congratulations to
President Kennedy and Premier Khruschev for
being realists enough to be the first signatories
of this Treaty. There are two or three
countries—I call them misguided countries—
which have not yet cared to sign this Treaty.
France is one of them. An hon. Member from
that side has also moved an amendment to that
effect, that France is not a signatory to this
Treaty. Nor _ is China. Yes, we know what
China i; doing and the Prime Minister has
given an effective reply to the circular letter
which China had sent in this respect saving
that the first thing to do is this. If you are a
peaceful country, it is much better for you to
sign the Test Ba, Treaty and "then ask for
general and complete disarmament.

Now, /having said this. I pass on to another
important point. The Oovemmenit (have all
along beeta very vigilant for the continued
establishment of peace and in their desire for
peace, co-operation and  international
understanding, thev are all the time taking
various steps either
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by including certain items on the agenda of
the United Nations or otherwise. In 1961,
the Prime Minister addressed the General
Assembly and said this:—

"Some years ago, it was resolved to
have a, international geophysical year.
Perhaps this Assembly might resolve to
call upon fill countries of the world to
devote a year to the furtherance of
cooperative activities i, any field—politi-
cal, cultural and whatever field there may
be, and there are thousands of fields. That
perhaps would direct some of our energy
and some of our thinking to this idea of co-
opefration which would ecreate an.
atmosphere for solving the problems more
easily".

In 1962 an item was inscribed on the
agenda of the United Nations "United
Nation, year for international cooperation". I
am glad to say that the General Assembly
considered this item that year and they
agreed to promote the plant for a year of
international cooperation. They suggested
that it might be in 1965, the 20th
anniversary cf the United Nations. Madam,
it is only i, the fitness of things that the year
of international cooperation should be
celebrated, together with the 20th
anniversary of the Unitea Nations.

Now, having said that, I would like to say
that although in 1965 there would be a
celebration of the year of international
cooperation, can we really celebrate it so
long as colonialism remains in this world? I
particularly refer to the position in Angola
and Mozambique. Resolution No. 1514 was
adopted in the United Nations by which
colonialism should be wiped out. Portugal !?
a country Which opposed that ftes'lution and
the reasons are obvious. Portugal is Bti'l
engaged in committing attrocities on the
inhabitant® ot Angola and Mozambique. In
Angola and Mozambique the fight for
liberation and ior freedom i being can led
on by the people, by men  and
women,

[2. SEP. 1963 ]

2470

and I ,ould like to send a wed of cheer to
hearten them in their struggle for freedom
against colonialism which is being perpetuate-
! by tha Portuguese in those territories.

Situation

Madam, I also want to refer to another
small point and that is th* question of South
West Africa. The yoke of South Africa over
South West Africa is not yet over. In </pite of
so many things which ve have done in the
United Nations, i, spite of the fact that South
Afnca has continuously been criticised for its
hold over South West Africa, South West
Africa is not yet free. I wouH again like to say
that the people of South West Africa must
crntinue to keep on fighting for their liberty
and freedom against ths South African
Government. The people of this country stand
solidly with Uie p°rpl« of Africa. I would like
to appem' to the Prime Minister and to ‘he
Government that thev should give all
reasonable help and assistance to the newly
emerging countiies of Africa in their quest for
social and economic development.

I would not go into other points. I would
only raise the question of Indo-Pakistan
relations, btcausp 1 feel that this particular
point has rot been properly dealt with in this
debate. fThe Prime Minister had made a
statement in this House on the 13th August.
1963 in vnich he was good enough lo say that
the concessions which we had offered to
Pakistan were no longer open rnd they must be
treated as withdrawn. I congratulate the Prime
Minister on having made that statement. I
would analyse the statement which he has
placed on the Table of the House. Now, what
was the attitude of Pakistan when we went to
talk with her on our differences' On the eve of
the first round of talks in Rawalpindi, Pakistan
announced its so-called agreement, in
principle, with China on Kashmir's border
with Sinkiung. That was the first blow that
Pakistan wanted to give to these talks. Th«
second blow Pakistan wanted to give



2471

[Shri N. C. Kasliwal.] was at the time of the
second round of talks. At that time, 2,000 sq.
miles of our territory were handed over to
China. When the third round of talks was
going to take place, Pakistan launched an
unprecedented campaign of vilification
agains' India not rnly in Pakistan but also in
the capitals of Europe through their
responsible officers. After that, when the forth
round of talks wag going to take place,
Pakistan claimed tho catchment areas and the
watersheds of the three western rivers—the
Chenab, the Jhelum and the Indus—in Jammu
ana Kashmir on the ground that these rivers
had been allotted to Pakistan under the Indus
Waters Treaty. When tne fifth round of talks
was going to take place, Pakistan claimed the
entire Jammu and Kashmir State. And finally,
after these talks were over, now Pakistan has
entered into an air agreement with China. That
has been the attitude of Pakistan.

International

I will finish bv raiding a small extract from
a magazine which has very carefully and
clearly found out tihe three faces of
Pakistan:—

"Here we see ihe three faces of
Pakistan—three faces of duplicity. One
face, smouldering with hatred an-i reddened
with bellicosity, stares relentlessly at India.
The second face, exploding with threats and
recriminations is turned towards Britain and
the United States, exerting pressures on
them to prevent arms aid to India. The third
face is that of an opportunist looking at

China, apparently non-

ohaliant, but acting as a”ent to
further  the nefarious  designs  of
China to subvert "".emocracy and

stability in South East Asia."

Madam, with these remarks I support the

amendment of my hon. friend, Shri
Ramakrishna Rao.

THE DEPUTY CHAIRMAN: There
are still a number of hon. Members

who want to participate in the debate.
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Therefore, the till 6

P.M.

House will sit

SHRI G. S. PATHAK (Uttar Pradesh) :
Madam Deputy Chairman, at this hour I shall
be very brief. This test ban treaty has been an
event of the greatest importance during the
last fifteen years. It has very wide and far-
reaching consequences. It has eased tensions
between the West and the East. It has
smoothened the way for further progress
towards disarmament. It has removed the
hazard to the health of the humanity and of the
future generations. It has established that the
principle of co-existence is the only principle
which can be pursued in this nuclear age, that
it is the only principle which can enable the
humanity to suvive. It has also established
impliedly that the policy which China is
pursuing, the policy of inevitability of war, is
condemned by not only the big powers but
also by the non-aligned powers in the worM.
It has also proved the effect of world pubhc
opinion in the development of which our
Government took a very conspicious part. The
result is tint at the present moment there is a
distinct improvement in the world situation
and there are promise and hope for the future
of the international community.

This treaty was the outcome of the
awareness of the nuclear age. It was realised
that the anti-missile missiles' programme
would involve an expenditure of billions. It
was also realised that for the improvement of
the living conditions of the people it was
necessary that the missile programmes bo not
continued, and these aspec's have also set big
nations a thinking, and they may drop the visit
to the moon. This, therefore, is the effect of
this test ban treaty, and we hope that it will
lead to further results and there will be further
progress towards disarmament.

It is true that the scene of cold war has
shifted from the West to the East. Tensions
have decreased in the
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West, tension has increased in the East.
Cnina is attacking now not only the United
Spates, not only India but alao Soviet Russia
and many Communist  countries.  China
is certainly isolated. As a result of what is
going on in the international community,
what is happening in the world today, China
is certainly isolated, and the question then
is, what are we to do about the threat posed
by China towards our security, the threat
that China is posing towards the peace in the
world.  There is some  criticism in some
quarters about our receiving military aid and
our arrangements for air exercises. It must
be remembered that to receive military aid or
to prepare ourselves to meet the Chinese
menace is not inconsistent ~ with our policy
of non-alignment. It is not correct to say
that we have modified our policy. If we
consider the history of international law, we
would reach the conclusion that it is not only
the right but the obligation of nations to come
to the aid of the victim of aggression
made by another country. Therefore, when
we are receiving aid, economic aid and
military  aid, and other countries are giving
us aid, there is no inconsistency between our
receipt of such aid for our preparation to meet
the dangers for our self-preservation and
security and our policy of non-alignment.
Our policy of non-alignment, as has been
pointed out by the Government on numerous
occasions, mere” means this that we are not
aHgned to any military b'oc. We must, and
are entitled to,  judge every international
problem on its merits. When our policy
has  been examined wi*h reference to the
Charter of the United Nations, it has
a™ays been said, it has been s*id at least on
some occasions by jurists and statesmen that
India can always say: "When we signed the

Charter, we never contemplated that the
world would be divided into two miliary
blocs". That indeed was ™' contemplated by
the Charter. The Charter contemplates
sovereign  equality. The Charter
contemplates  discussion at diplomatic
level. The Charter con-
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templates independent views. If the world
were to be divided into two mUitary blocs,
that would be completely outside what was
contemplated by the Charter.

SHRI M. RUTHNASWAMY:: Does not the
Charter provide for regional compacts or
agreements?

SHRI G. S. PATHAK: Regional agreements
mean very different from what the military
blocs mean, but I will deal with that later if
necessary. The question then is, when we have
pursued this policy of non-alignment, we are
convinced that this is the only policy which
we, situated as we are, could pursue. This is
the only policy which is correct. This policy
has gained adherence. The vali-5 p.M. dity of
this policy, the efficacy of this policy, has
received and is growingly receiving recog-
nition and acceptance in the world. Therefore,
it is not correct to say, in my submission, that
there has been any change in our policy.
International co-operation we have to believe
in, and so far as the Colombo Plan is
concerned, with our limited resources, we
have given a large amount of technical
assistance. We are giving such assistance as
we are capable of not only to our neighbours,
not only to the countries in Asia but also to
countries in Africa. It is a positive, active,
dynamic policy, and this policy we must
pursue.

Now, my friend, Shri Kasliwal, made some
observations about our relations with Pakistan.
It is true that Pakistan has not given any evi-
dence of a genuine intention to arrive at any
settlement. When the talks were going on,
Pakistan presented to us the treaty with China
and that treaty would result in depriving us of
our sovereignly over a part of the Jammu and
Kashmir State. This wag followed by air and
trade agreements and the fantastic claims that
Pakistan made during the talks are proof posi-
tive of the fact that Pakistan is not serious
about, or has no bona fide
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intention of, arriving at any settlement on any
matter. It is offering a continuous threat of war
to us. There is independent evidence afforded
by people like Mr. John Strachey who had
visited our country and Pakistan and who said
on his return to England that Pakistan's public
men, Pakistan's men in authority, were saying
that if China attacked India, then Pakistan
would also attack India. Now, this is not the
method of arriving at anv settlement on any
question between two countries.

So far as the Kashmir problem is concerned,
it appears that there is greater and greater
understanding of this problem and of our case.
People have smarted thinking on these lines.
The Charter requires the international
community to improve the lot of the people, to
work for the advancement of the people of the
world, political advancement, economic prog-
ress and social progress. Now, in Kashmir
there is a popu'ar Government; there are courts
right under the protection of the High Court
and the Supreme Court; there is economic
progress; there is social progress. Will the
international community to'erate that while in
the rest of the world it will work for the
advancement of the people, here in helping
Pakistan, all that has been done for the people
of Kashmir by the people of Kashmir and the
peop'e of the other States of India should be
destroyed? Now, people have started thinking
on those lines. Wi'l it be possible to reduce the
conditions of the peop'e living there to the
conditions prevailing, say, in Azad Kashmir?

SHRI A. M. TARIQ (Jammu and Kashmir):
So-called.

SHUT G. S. PATHAK: So-called Azad
Kashmir. Thank you.

People have smarted th'nking on those
lines. And Pakistan is ob'ivious of the fact
that a realistic attitude has to be taken if there
is to be friendship
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between Pakistan and India. We of course
want friendship with every nation. That is
essential for, and consistent with, the poucy of
non-alignment. But if Pakistan persists in tnis
attitude, Pakistan will be a-threat to our
security. Then Pakistan itself is to blame for
1t.

Situation

Thank you.

SHrl K. V. RAGHUNATHA REDDY
(Andhra Pradeshj: Madam Deputy Cnairman,
tne iwo expressions, 'alignment' and 'non-
alignment' snould not be understood as two
dichotomous expressions where oue does not
meet the other. Non-alignment should not also
be understood to mean isolationism. But, on
the contrary, the expression 'non-alignment' has
got a posiive content of foreign po.icy which in
itself comprehends respect for other nations,
respect for the sovereignty of other countries
and a so respect for our own integrity and self-
respect. It also means that we will not
participate in the co'd war between the two
blocs, and it a'so. means that we will not align
ourselves with any military bloc but that we are
free to judge the merits of each issue on
relevant considerations and decide our own
po'icy and our views as to how to adopt it in
relation to a given situation. That, I submit, is a
correct understanding of non-aUgnment. With
your permission. Madam, I may quote from our
iMus-trious Prime Minister's book "The
Discovery of India" in which in one of the
passages he has laid the foundation for this
doctrine of non-aMgn-ment, self-respect for
our own nation and intesritv and also respect
for other countries. On page 5B1 the learned
Prime Minister has stated—

"We are cit'zens of no mean country and
we are proud of the land of our bir'h, of our
people, our culture and traditions. That
pride should not be for a romanticized past
to which we want to-cMng; nor should it
encourage ex-clusivenesa or a want of
apprecia-
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lion of ways oilier than ours. It must never
allow us to forget our many weaknesses and
failings or biunt our longing to be rid of
them. We have a long way to go and much
leeway to make up before we can take our
proper station with oihers in the van of
human civilization and progress. And we
have to hurry, for the time at our disposal is
limited and the pace of the world grows
ever swifter. It was India's way in the past
to welcome and absorb other cultures. That
is much more necessary today, for we
march to the one world of tomorrow where
national cultures will be intermingled with
the international culture of the human race.
We shall therefore seek wisdom and
knowledge and friendship and comradeship
wherever we can find them, and co-operate
with others in common tasks, but we are no
supplants for others' favours and patronage.
Thus we shall remain true Indians and
Asiatics, and become at the same time good
internationalists and world citizens."

Thus, by following the policy of non-
alignment we are not going to be the
supplicants of any other country, and by
following the policy of non-alignment we
have proved in practice that we have stood on
our own ground, which has been appreciated
by several other countries also. Thus, the test
of non-aMgnment—or rather how to test this
policy of non-alignment—is to see whether
we have won more friends in the international
field or whether we have lost friends. Now in
the present situation the policy of non-
alignment seems to have infected even
America. Russia an-? the United Kingdom.
The Test Ban Treatv is the result of the po'icy
of non-a'ignment and peace which we have
preached, and it seems—it is no
exaggeration—as if even America seems to be
ge'ting non-aliffned as if Russia se"ms to be
gett'ng non-aMgn-ed. as if England is getting
non-aligned. Tf al' thes® countries are getting
non-aligned, and if we have to follow
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the advice of some of the hon. friends here,
with whom are we to a.ign ourselves? If the
Western countries are getting non-aligned,
with iiom are we going to align ourselves?
That is, Madam, the question which each hon.
Member should ask for himself.

Situation

Madam, when we preach non-alignment or
preach peace and freedom, it is very easy for
every country to say, "We believe in peace
and freedom". But it is another thing to
respect it, to practise it, to see that the policy
which they follow is really demonstrated in
practice. If that is the case, the political policy
of a country or the political thinking of the
country will have to reflect itself in the
diplomatic arrangements we make and
political alignments, political friendships we
make. If we just look from that angle,
certainly, non-alignment means we are
friendly to everybody; we are not inimical to
anybody. But that does not mean that we are
going to give up the integrity of the nation,
the sense of self-respect or our respect for the
sovereignty of other nations. This policy has
paid dividends and has proved a very efficient
one in practice.

As far as my amendment is concerned, this
is a short amendment. By this amendment I
only wanted to bring to the notice of the hon.
Prime Minister the fate of the people in South
Viet-Nam, the fate of the small religious sect,
the Buddhists, whose fate reminds us of the
fate of the Jews under the Nazi regime in
Germany in the thirties. And I only wanted to
appeal to the Prime Minister to make use of
his good offices to bring some relief to these
peop'e. I am quite aware, Madam, situated as
we are, we may not be able to actively help
anybody in South Viet-Nam, but still the
moral prestige that our country enioys and the
moral prestige that the Prime M'nister enioys
in the world, would certain'y he'p to bring
relief to those people who are suffering at the
hands of those who are almost acting as if
they are imitating the Nazis of Germany.
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[Shri K. V. Raghunatha Reddy.] Madam,
before 1 close my speech, I would only like to
add that while we are interested in the German
unity, it is a fact that East Germany has come
to slay. We are also having a number of trade
relationships with East Germany and I do not
see any reason why we should not extend the
policy of non-alignment even to East
Germany for we have already got various
relationships with this country.

International

The next important thing, Madam, is the
Middle East which is another inferno. I know,
that Israel is one of the important countries in
that area for which there may be very valid
reasons for asking: "Why should we
immediately recognise the Israel Government
and have diplomatic relations with her?" But
still there are certain aspects of economic
activity in Israel, especially the co-operative
movement in Israel, which every Indian ought
to study, and I hope the hon. Prime Minister
would give due consideration and see whether
some Indians could be sent now and then and
some relationship could be developed with
that country for the study of this aspect of co-
operative movement in Israel, whether we like
other aspects of Israel or not. With these
words, I thank you very much for giving me
the opportunity to speak.

THE DEPUTY CHAIRMAN: There are still
five more Members to speak. I do hope that
everybody would observe a self-imposed
time-limit of ten minutes.

DRr. GOPAL SINGH (Nominated): Madam
Deputy Chairman, I rise to suopor* the
amendment moved by Shri B. Ramakrishna
Rao. Within the limited time given to me it
will hardi, be possible to touch upon the
observations made by some of the revered
leaders of the Opposition. I will first begin
with Shri Vajpayee.

Now, it is most auspicious that most of the
leaders of the Opposition have paid lip
service to the policy of non-
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alignment but have impressed upon the
Government that it has been defeated in
practice. Mr. Vajpayee has suggested that if
we were really non-a.igned y/e should have
recognised the political entity of Israel. He has
charged the Government with being
blackmailed by one group of nations or being
influenced by the sentiments of the Muslim
community in this country. I do not see any
reason why the Government of this country
should not be susceptible to the sentiments of
the Muslim community or to the Arab nations
who feel very strongly on the point of the
recognition of Israel. If, for instance, our
country recognises Israel and gets into trouble
with the Arab nations or the Muslims in this
country, I think the bargain would not be
worth making.

SHRi M. RUTHNASWAMY: Our
Government has recognised Isra»l.

DRr. GOPAL SINGH: In what way?

SHRI M. RUTHNASWAMY: It has no
diplomatic relationship but it has recognised
Israel.

DRrR. GOPAL SINGH: That is what I am
saying. The Government has recognised but
not opened any diplomatic chancery in Israel.
But it has not opened any chancery in East
Germany either even though the pressure from
the Soviet b'oc was most insistent. Now, Mr.
Vajpayee also pointed out that if the Soviet
Union is not able to he'p us at this time of trial
and tribulation on account of the Chinese
aggression against our territory, we should
join the Western bloc the whole hog. He sail
the integrity and the honour of our nation is
more sacred than any po”*cy which should not
be considered sacrosanct. I quite agree w'th
him that the policies should not be deemed
sacred. They are only a means to an end. But
if it is his contention that by joining one bloc
or the other, we shall be paving the wav for
the integrity of our nation, I think he is living
in a paradise of his own.
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We ail know mat the help that the Britisa ana
t"t uuitea States uoveiu-luuiu tenuereu us at
me tune oi the Ciime~e attaot in  Ltio'l s"ou
us in gooa steam ana we nave aiways been
tnaaKiui ior mat neip. But if it is the
contention 01 tins worthy leauer 01 the
opposition mat by walking into the bioc ol tne
Western nations we wnl be neiping our
country any more, men i think ne wiL be sadly
disillusioned. Now, we all know that in
spi.e of the he.p tnat was rendered to us by
Britain at the time of Emergency, Britain has
now started trading with China not oniy now
but for quite some time past. In spite of
the Chinese attack on  us, Britain has
never concealed its intentions of not only
going ahead with its programme of supplying
most vital and strategic material to China, but
it is going to hold a trade exhibition next year
in the Chinese mainland. The main purpose
of keeping the status quo in Hong Kong
both by China and Britain is some kind lit a
secret arrangement, I should believe, between
the two countries of supplying what the
other needs. Now, we a!l know that in
spite of the Baghdad Pact, Baghdad cou'd
not be saved. In spite of South Korea being
aligned, South Korea could not be saved.
In spite of South Viet-Nam being aligned,
South Viet-Nam has not been free from
trouble. In spite of Pakistan being aligned,
Pakis'an has now started rethinking about its
basic policy of alignment with the West.
Therefore, we must not jump to the
conclusion that the moment we enter into
some kind of arrangement with the Eastern or
any other nations, our  security will be
guaranteed because any nation, whether
Western or Eastern, would like to help us
only to the extent to which its broad national
interests wouM dictate and not what our
national interests would demand. For instance,
when the United States people and the
British people very generously came to our
rescue and helped us at the time of the last
Chinese attack, they also pressurised us into
negotiating some kind of a settlement with
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Pakistan over Kashmir there  and men. xt
was real pressurising because i thinjt ma,, at a
time wnen .ou are involved with anomer
aggressor no menu wiu ask you to negotiate in
a matter as delicate as Kasnmir. But iney did
it and they did it ae.iberate-iy. They are doing
it even now. Tnereiore, we should not
conciuue if the British and  the United
States peopie nelped us at the time of the
emergency, then they are going also to go the
who”e hog with us and that there will be
absolutely no trouble to our country as  soon
as we have joined hands with the Western
bloc. Now about the Soviet Union, Mr.
Vajpayee suggested that the  Soviet Union,
being a Communist country, would
ultimately side with  the Chinese and not
with us. They both wanted to export
Communism to the whole world, we are told. 1
think so far as the Soviet Union is concerned, in
spite of the generous and big help that it has
rendered to us, all that help has been routed
through the Government agencies, and its help
has never been with strings attached. Leaving
aside the U.S.A., the second largest donor
country has been the Soviet Union, it was
the Soviet Union which was the first to build
a basic industry, that is a steel plant in this
country, on terms most favourable to this
country. When no other country was coming
forward to build any basic industry in this
country, it -was the Soviet Union that came
to our rescue.  Therefore we should not say
that of Russia. ~ We cannot say that, so far as
the Soviet Union is concerned, it has not been
wanting to export Communism to any country
so far. It may be that certain countries might
have opted for Communism but Communism or
any other 'ism' cannot be exported until the
peop” are prepared for it and if our people are
prepared for any 'ism', it is open to them to
have it or not have it.  But to suggest that
because of the mere fact that we are taking help
from Russia, the mere fact that China is a
Communist country and the Soviet Union is also
Communist and that therefore the Soviet
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Union is wanting to export Communism to
us through a secret arrangement with China
is to misread the situation as it is
developing nowadays. The Prime Minister
in his statement this morning also made a
reference to what is happening these days
on the world scene in regard to the Sino-
Soviet dispute. One of the Western
observers like Mr. Harriman was pleased to
observe only some time back that the
policy of non-alignment that India is
pursuing is in the best interests of the
U.S.A. He said in a radio television
interview in Washington on December 9,
1962:

"It is in the interest of the United
States that India should maintain the
friendliest possible relations with
Russia."

He pictured the Soviet assistance to India
as an important element in the split
between Russia and Chin*.

America”® Ex-ambassador, Galbraith, said
similarly in a Press Conference in New
Delhi on November 6, 1962:

"We have often said that we accept
India's policy of non-alignment. Our aid
is designed to defend India's
independence and not to compromise it."

—as some of the Leaders of the Opposition
would like us to do. We on this side want to
have an independent foreign policy, because
any other policy would affect our defence,
our economy, even internal stability. The
essence, the crux of the foreign policy that is
being pursued by the Government of India is
that it is an independent foreign policy, that
we will judge every issue, as Mr. G. S.
Pathak |

pointed out, on its merits, that we are not
going to prejudge any issue, that we are not
going to be committed beforehand. That is to
say, as the issues arise whether in one camp or
the other, it should be possible for us as an
independent nation, to judge every issue on its
merits. And, if I may say so, it is this policy
which has made it possible for us to make the
economic progress we have made, to isolate
China, to build an Afro-Asian bloc at the U.N.
and exercise moral authority in the Councils
of the World.

The "Washington Post" wrote editorially in
December 1962:

"Mr. Harriman has performed a service
by stating two very persuasive reasons why
Soviet-Indiaa friendship is in American
interest He noted that Russia's substantial
economic aid advances Indian development.
This goal, desirable in itself, is doubly
valuable as the guide to free world's path to
economic and social progress. Mr. Harriman
also pointed out that Soviet amity and aid to
India tend to strain Sino-Soviet relations and
that the aid cut-off would tend to throw
Moscow towards Peking. These hard-
headed remarks should answer critics who
find fault with Prime Minister Nehru for not
throwing his full weight into the balance of
the West."

SHRI AKBAR ALI KHAN: I hope
Prof. Ruthnaswamy will reconsider.

DRrR. GOPAL SINGH: The former West
German Ambassador to India, Dr. Meyer,
writing in a German daily, NEUE
Rheinzeitung, said:
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"India's membership of Cento and Seato
might well bring about daneer of world war.
Indeed, it can be stated with great certainty
that India's keeping away from bloc policy
is identical with the tendency towards
desirable localisation of military operations.
Is the assumption almost not naive that
China would have refrained from her
measures had India been a member of either
of the Blocs?"

That is what the West German Ambassador|
said in a newspaper article.

Shri Ganga Sharan Sinha also made a few
observations to which I would like to reply.

THe DEPUTY CHAIRMAN: You have
taken 10 minutes.

SHRI AKBAR ALI KHAN: May I request
you to extend his time? He is making very
relevant observations.

SHRI A. B. VAJPAYEE: It is a reflection.
It means that others' remarks were irrelevant.

SHRI GOVINDAN NAIR: We support the
recommendation.

DR. GOPAL SINGH: Shri Sinha made the
remark: "Why did we not understand the
Chinese intentions earlier?" It is all very well
to be wise after the event. Only a few years
ago, in 1959, Acharya Kripalani, who now-a-
days is very fond of accusing the Government
of having let down the country at the time of
the Chinese invasion because the Government
had kept the country unprepared, in a speech
in the Parliament had objected very seriously
to any rise in the defence expenditure.
Similarly Mr. Rajagopalachari, the head of the
Swatantra Party and of Mr. Ruth-naswamy,
has been going about . . .

SHRIM. RUTHNASWAMY; Not my head .

[2 SEP. 1963 ]

2486

SHri BHUPESH GUPTA: You say, it
might be his head.

Situation

DRrR. GOPAL SINGH: Yes, the head and
heart of Mr. Ruthnaswamy. He also has
been preaching from the house-tops that
India should unilaterally disarm herself. Now
with all this being said only a few  months
before the Chinese invasion, now for the
Leaders 'of the Opposition to come up and
suggest that we did not understand the Chinese
intentions earlier because earlier there was
some kind of a hazy idea about the real inten-
tions of Chinese Communism or perhaps we
were in league with them—I repudiate  both
these  insinuations. Because right from 1959,
when trouble with China took a more serious
turn, up to date, the turn'over in the Defence
Factories had increased from Rs. 16 crores to
Rs. 60 crores per year. That is, we had started
learning about the real intentions of the
Chinese but we knew that being a nation jvhich
was impoverished for 200 years by colonial
exploitation, we could not do a thing about
it except to prepare. Even now people say:
Why do you accept the Colombo proposals
when the Chinese have rejected them? It is
because if these proposals do not bring about
peace and disengagement, then, we need time
to prepare. We do need some breathing time
to prepare ourselves. It is very well, it is very
chivalrous to shout: 'Why do you not
attack Tibet, why do you not take over Peking?'
but it is very hard to do it.

SHRI M. RUTHNASWAMY: Whoever
said it?

DR. GOPAL SINGH: Quite a tew of you.

SHRI A. B. VAJIPAYEE: You dare not ...

SHRI AKBAR ALI KHAN: About the land
that is under their occupation.

SHRI A. B. VAJPAYEE: That is a
legitimate demand and nobody has asked for
taking over Peking



3487 International

DR. GOPAL SINGH; Taking over Tibet has
been your policy for quite some time.

SHRI DAHYABHAI V. PATEL: Peking is
not in Tibet.

SHRI A. B. VAJIPAYEE: He does not know
geography.

DRr. GOPAL SINGH: I know geo-. grapny
as much as Mr. Vajpayee does Dut i Would
only suggest that knowing geography, you
cannot invade another territory. Shri Sinha
sain that China has not been isolated. Who
says China has not been isolated?

1 say that if the withdrawal of tne Soviet help
in respect of China is not an isolation of
China, then I do noi know what isolation
means. Wherever you go to an African or
Asian country, the one charge that is levelled
against us is: 'Have you become aligned to
one bloc or another?" So

II we remain non-aligned they ar» witn us. It
is on account of the Clunest propaganda that
India has been aligned with some Power Bloc
that tneit has been some kind of
misunderstana-ing in the African and Asian
countries, if we remain non-aMgned, if we
remain an independent country, if we have an
independent policy, then I am sure, no country
in the world least of all the Asian or African
countries

\tx HoN. MEMBER; Ar, you align
ed? [1]
(Interruption).

DRr. GOPAL SINGH: No. It is the Chinese
propaganda that we are aligned and it is the
propaganda of some of our friends opposite.

AN HoN.
believe it?

MEMBER: Do the Africans

DR. GOPAL SINGH: What could one do?
AN HON. MEMBER: Please do not disturb.

SHRI A. B. VAJPAYEE: Interruption is
not disturbance.
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SHRI GANGA SHARAN SINHA: it the
Africans believe, that itself shows we are
isolated.

DrR. GOPAL SINGH: No. The
Africans do not believe it. It is the
propaganda that is being carried on
not only by the Chinese but
by some friends and our
newspapers in this country that we are either
getting more and more aligned or we should get
mere a'ian-ed. It is that suspicion or fear in the
minds of the Afro-Asian countries that is
creating this kind of a misunderstanding. One
factor wh.ch 1 would like to mention to the
House in regard to the estrangement that is
occurring between China and tne Soviet Union
is about the trade of China with Russia. The
trade of the Soviet Union with China has
dwindled from Rs. 790 crores in the year 1960
to Rs. 424 crores in 1961. This one fact should
be enough io substantiate my point that China
is getting more and more isolated. In every
communist country China was denigrated as
soon as China attacked India. The whole
communist world, except for one o, two little
countries like North Korea and Albania, have-
been condemning China's attack on India.

THE DEPUTY CHAIRMAN:  You have
had your five minutes.
Dr. GOPAL SINGH: All rieht, thank
you.
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THE DEPUTY CHAIRMAN: Your time
limit is over. Mr. Govinda Reddy.

Sl NS o ¥ \JL-J]MLJ,-:
e kS AT i whe

Teitwmage oty & oF @@ we
&7 Wrgan g . o'

THE DEPUTY CHAIRMAN: I have «ailed
Mr. Govinda Reddy.

SHRI M. GOVINDA REDDY (Mysore):
Madam Deputy Chairman, *oming last in the
debate and in view of the time rationed out by
you, I kave only a few remarks. Although eur
policy of non-alignment has not keen
seriously assailed on the floor of the House
today, still doubts have been expressed. I will
take up the points made by Mr. Ruthnaswamy
Irst.

[THE VICE-CHAIRMAN (SHRI ~ AKBAR Au

KHAN) in the Chair.]

Shri Ruthnaswamy thought that non-
alignment was an ugly word and suggested
neutrality instead. He pointed out that
neutrality was derivative, it being derived
from The word neuter, and suggested the
beauHful word 'neuter' and he perhaps wanted
India, in international affairs, to be neuter? Is
that his eonstructive suggestion? I thought be
would make a very good suggestion. He was
twitting our non-alignment policy by
contrasting our

f[ ] Hindi transliteration.

persecuted in Viet-Nam with what he thought
was a restriction imposed on Catholics in
Ceylon. I wonder how he could make that
comparison and twist non-alignment like that.
Can he not see the difference between masses
and masses of Buddhists, monks, nuns,
children, being arrested and put within barbed
wire camps and even shot at, their pagodas
being taken, their monasteries being taken by
the Government and the sort of restrictions of
the Ceylon Government on Catholic schools
from collecting some fund, supposing what he
says to be true? I see that he has no sense of
proportion at all to> think that we are
sympathising with one thing and not, wrongly,
sympathising with the other. This is totally out
of the mark.

Shri Ganga Sharan Sinha questioned whether
this policy has any positive aspect at all. I would
like to submit that it has a positive aspect. Shri
Vajpayee said, "non-alignment, if it is this, if it
is this then I am willing. It should not be this. If
it is not this, I am for it." I must humbly point
out that it is all that which he thinks, 'it is this, it
is this', and it is not what he thinks, it is not. In
another place; a very prominent gentleman with
mellowed years on his back was almost
ridiculing non-alignment. It is a positive policy
and it has enured to the benefit of not only to
India but to the good of the world. Any man
with any political insight and one who can with
intelligence analyse the political situation can
find this out. We became a free sovereign State
in 1947. Having become a  sovereign State,
we attained soon after a unique position in
international affairs by our policy of non-
alignment. You cannot find, Mr. Vice-
Chairman, in the whole history of the world any
instance where a nation wh'ch was colonial,
which was subiugated, was taken in eaual
partnership in wo-rld* councils with the other
nations in the-world. If we had joined the
Western | Bloc, what would have  happened?
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Would we have attained that position? We
would have, as some other Members have
been pointing ' out, been members of the
retinue of those big powers. Is it not a fact that
even those big powers who had not so long
ago empires have played second role m
international affairs? Would we have played a
greater role, a more vital role than these two
big powers? If we had joined the other Bloc,
what would we have been? We would have
just been like the HMV. That is what we
would have been but contrasted with this, what
is our position today in international affairs?
Even the bigger States have not only respected
India's voice but they are even looking to India
in some respects for guidance as has been the
case in respect of Korea, in respect of the
Indo-China States and in the matter of the
Suez. In all these matters, India's Voice
prevailed and India's voice has contributed to
the easing of international tension. Mr. Vice-
Chairman, when the world is divided, when
big powers observe bloc politics or group
politics then international tensions re bound to
arise. If international tensi'ons do arise on
account of the bloc politics, how can they be
re-flolved? They cannot be resolved by ihese
powers who are themselves indulging in bloc
politics. There must lie some powers outside
this bloc politics which can help resolve all
this international tension. I think it is here that
India has played a vital r'ole. She has taken an
objective view of things. An objective,
impartial view of things and approach should
be brought to bear on international ten-sons
and it is only that objective and impartial view
that can resolve these international tensions. It
is exactly that vital role that India has played.
Therefore, 1 d'o consider that non-alignment
has been a very positive policy, has paid
dividends, has done good to India and has
done good to the world. Mr. Murahari and
other friends of his line of thinking talked
about East Germany and Israel and were
pointing out inconsistencies. They supposed
that we were enemies

International
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of East Germany and Israel. We are not their
enemies. We are quite friendly with them, as
has been pointed out by Sardar Gopal Singh.
There have been exchanges between us and
East Germany which is free to trade with us.
Why should he think that just because we have
not established diplomatic connections, we are
inimical towards these countries, that our
policy of non-alignment in their cases, is not
true? Another point that was raised by Shri
Ganga Sharan Sinha was that We should have
thought better of China. Of course, but when
we go to make friends with somebody or if
somebody comes to make friends with us, we
do not start with suspicion. We do not start by
thinking or presuming that that man is feigning
friendship. Consistent with our philosophy,
with our traditions and with our culture and
with our non-alignment policy, we believed
China to be sincere in her professions of
friendship. It is only when China proved
faithless that we came to know. She has
proved faithless not only towards India but she
has proved faithless to Russia also. It was
Russia that built up her industrial system, sixty
or seventy major industries were started in
China with Russian capital, worked out by her
technicians and! gifted away to China but
China did not remember that with gratitude
and we all know what she is saying about
Russia today. What did India do? It was India
that brought moral prestige to China. India
gave moral support to China. It is no wonder
that such a faithless country should have
betrayed India's friendship. There is n'o Doint
in saying that we should have been wiser.

Is there any other speaker, Sir?

THE VICE-CHAIRMAN
AKBAR ALl KHAN): Yes,
two more.

(SHRI
there are
' 11

SHRI M. GOVINDA REDDY: Therefore,
our taking China as a friend under those
circumstances was not at all wrong.  There
is only one point
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[Shri M. Govinda Reddy.] that I wish to
stress. I wish to submit to the Ministry of
External Affairs and to the Prime Minister that
our publicity work is very weak. As anyone
who has gone to Europe and America and who
has spoken to audiences there will say, there
are many wrong impressions prevailing in
those countries about India and we have done
practically little to remove those impressions.
When once I came and represented this it was
said that we should not blow our own trumpet.
I agree we may not blow our own trumpet but
should we not remove wrong impressions
prevailing there? There are interested
countries and China is an instance which is
carrying on virulent propaganda against India
and should we not counter it? I think our
Government must seriously consider starting a
very strong propaganda organisation not to
carry on propaganda but to carry On counter-
propaganda. There is, Mr. Vice-Chairman, a
fund of goodwill throughout the world for
India. In America, in Europe, wherever you
go, there is goodwill but it is unfortunate that
we are not building up on this goodwill. We
are n'ot taking this goodwill and using it as
our capital. I would humbly suggest that they
should give serious consideration to this and
build up a very good educative propaganda
machinery abroad.

International

Thank you.

SHrl B. D. KHOBARAGADE (Maha-
rashtra) . Mr. Vice-Chairman, Sir, first of all |
would like to refer to the developments in
South Viet-Nam. As a Buddhist myself, I am
concerned about the persecution of Buddhists
in South Viet-Nam. Not only myself; there are
about two crores of Buddhists in this country,
and they are all agitated about this. Only
yesterday about 5,000 Buddhists from Delhi
and surrounding areas took out a procession
and staged a demonstration in front of the
South Viet-Namese Embassy and demanded
that

[RAJYA SABHA |
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the Buddhists of that country must be granted
all rights and freeaom of religion. It is very
distressing that the Buddhists of South Viet-
Nam are being discriminated against and also
being persecuted. There is no freedom of
religion; there is no equality and they have
been suppressed in Government services.
More facilities in education are given to the
Catholics whereas facilities are denied to the
Buddhists. The whole trouble in South Viet-
Nam started on the 8th May and what was the
cas'on for that? The Buddhists there wanted to
fly their religious flag when they were
celebrating the birth anniversary of Lord
Buddha. But they were not allowed to do so
though strangely enough three days prior to
8th May the brother of President Diem had
been to the same place—the Archbishop
brother of President—and the Catholics were
allowed to fly their religious flags. If the
Catholics are allowed to fly their religious
flags why should not the Buddhists be allowed
to fly their religious flags after three days?
The Buddhists in the country protested against
this injustice and discrimination. They staged
demonstrations but instead of meeting their
just demands the Diem Government took
repressive measures. Firing took place and
nine Buddhists had to sacrifice their lives.
That is the origin of the trouble. After that it
spread throughout the whole country. Monks
after monks and nuns after nuns burnt
themselves in protest against the barbarous
methods, of the Diem Government. I am glad
to learn that our Prime Minister is taking
interest in this matter. He has already written
to the President of South Viet-Nam drawing
his attention to the lot of Buddhists in that
country. This morning the Prime Minister has
declared that if there is any conference of the
Buddhist nations our country would
participate in such a conference and would try
to do everything possible to redress the
grievances of Buddhists in that country. He
also said that perhaps this question might be
referred to the

Situation
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United Nations. It is essential that this
question should be referred to the United
Nations and if the Buddhist nations of South
East Asia took this decision and they desired
to refer this question to the United Nations, I
would like our Government to give support in
the United Nations to this noble cause of the
Buddhists of South Viet-Nam.

International

Apart from referring this question to the
United Nations I think the best thing is to
persuade the South Viet-Nam Government
and to persuade the United States Government
to use its good offices to redress the
grievances of tke Buddhists. In South Viet-
Nam the Diem Government is being sustained
with the help of America. One million dollars
are being poured every day there. About
14,000 American troops are stationed in South
Viet-Nam so that the dictatorial rule of
President Diem could be continued. Sir, I
would like to mention one thing here. South
Viet-Nam has got a very strategic importance
in South East Asia. Already there are some
signs, some indications of civil war. Not only
today but about two or three months back the
Catholic officers and the Buddhist had started
dining separately. Their messes were
separated. Not only that, but a few days back
we heard that there were some clashes among
the Catholic army and the Buddhist army.
This would definitely lead to a civil war in
that country. In the north the Communist
forces are waiting for an opportunity to attack
South Viet-Nam and if we do not take proper
action, if we do not take effective steps in
time, perhaps we will be encouraging China
and the Communist forces to march into South
Viet-Nam and perhaps it may lead to the fall
of South Viet-Nam. And what happens if
South Viet-Nam falls? If South Viet-Nam
falls it will endanger the security of the whole
of South East Asia. Cambodia, Laos, Malaya
and Thailand, these are the countries whose
independence and freedom will be threatened
by such a development.

477RSD—9.
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Sir, we have to respect the feelings and
sentiments of Buddhists all over the world.
Not only in India, as I have mentioned, the
Buddhists are agitated on this issue but
Buddhist all over the world are definitely
agitated on this issue. Therefore in the in-
terests of the freedom-loving countries it is
essential that we try to get the support of
Buddhists in South East Asia. We cannot
ignore the feelings of Buddhist nations in
South East Asia. Therefore it is up to the
American Government to remove the Diem
Government and restore all those privileges
and facilities to the Buddhists.

Sir, now coming to our border issue, I
would like to refer to one or two things. The
Colombo proposals have grown into a
stalemate. There has been no progress at all.
We accepted the Colombo proposals long
before and we expected that the Chinese
Government would accept these proposals.
Unfortunately they have not accepted them
and we are still depending on these Colombo
proposals. The Chinese Government did ' not
accept these Colombo proposals; on the
contrary they have recently concentrated a
larger number of troops on our border and
they have re-occupied the area which they had
voluntarily vacated. Apart from that during the
past two or three months there have been
continuous intrusions into our air space. It
means that the Chinese intentions are a bit
dangerous and it also means that they do not
want to accept these Colombo proposals. So, [
would like to know from the Government and
the Tion Prime Minister as to what steps the>
are taking to remove the Chinese forces from
our land. They should take immediate steps
towards that end; that is the only thing that I
can urge at this moment. I am glad that we
have got the support of the United States
Government. It has been very kind of the
United States Government that they have
declared to give military aid to us and they
have taken certain steps in this direction.
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[Shri B. D. Khobaragade.] I am referring to
the joint air exercises. They have already
said 6 P.M. that they would send their
planes and they would give us radar
equipment. It is very essential that we
should have radar equipment. But I am
sorry that the American and British
Governments are giving this aid rather
grudgingly and haltingly as it appears. We
had appfoached these two Governments in
last November saying that they should give
us certain equipment so that in case there
was any air attack by China we could
defend this country effectively.
Unfortunately, as it is they have taken
nearly one year, because the joint air
exercises will start in the first week of
November only. Apart from that, we are
getting only F-86 and F-100 planes. We are
not getting F-104 fighters. They are most up
to date and are supersonic fighters with
great speed. Moreover, our Army personnel
in this country will be concerned only with
radar equipment. They will get training
about radar equipment only. They will not
get any training so far as plying of
supersonic jets are concerned. Therefore, it
is very essential that our Government
should persuade the American Government
and see that e get proper training not only
in handling radar equipment but also
training about supersonic fighters. It is not a
question of getting military aid from
America or Britain. I am happy to note that
the communique issued by President
Kennedy and Prime Minister Macmillan
assures us that they will definitely help
India in case there is aggression from China.
We are very happy about this.

At the same time if we can get any help
or aid from the Soviet Government, we
should try to get it. Unfortunately we got
only a few MIG planes so far. Now, there is
a change in the international situation.
About one year back when the Chinese had
attacked us, we approached Soviet Russia
for aid. The Soviet Government's reply was
that China
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was their brother, while India was their friend.
Today the situation has Changed. Now, China
is no more Soviet Russia's brother, China no
more considers Soviet Russia as its brother. In
view of the changed relations, it is better for
Russia also to offer every possible help to
India. It will be not only in the interests of the
security of India, but ultimately it will alsio be
in the interests and security of Russia.
Therefore, I would urge that Soviet Russia
also gives us proper help.

I will refer to our relations with Pakistan and
finish in two or three minutes. So far as
Pakistan is concerned, we have been trying to
settle this issue amicably, but unfortunately we
could not come to any understanding. I think
ultimately the responsibility for this should be
placed on the shoulders of Pakistan. When we
sent our representative, Sardar Swaran Singh,
to discuss the whole matter, on the very first
day Pakistan chose the opportunity to make
public the Sino-Pakistani agreement regarding
the surrender of territory in Kashmir. which
legally belongs to India. There was no point in
publishing this particular agreement on that
day. Secondly, we have noticed that during the
past two or three days there has been some
agreement regarding air services also. It means
that to spite India Pakistan is trying to develop
friendlier relations -with China. It means that
Pakistan does not want to settle her disputes
with India but wants to co-operate with China.
So far as the question of Kashmir is concerned,
definitely we would like to solve it because if
we want to defend our country against Chinese
aggression, it is very essential that we should
have friendly relations with Pakistan. But by
solving the Kashmir question only we will not
be able to develop friendly relations with
Pakistan. If we want to develop friendly
relations with Pakistan it is very essential that
we should try to solve all outstanding disputes.
Therefore, I would urge on those Powers, who
are trying to solve this issue that
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they should tak. up the matter with the
Pakistan Government and persuade them to
settle all outstanding disputes. Recently in a
statement on the Indo-Pakistan dispute the
hon. Prime Minister had stated that whatever
concessions were given to Pakistan during the
course of the negotiations have been
withdrawn. It does not matter if they are
withdrawn at the moment. But if we have to
start negotiations again, if we are going to
talk with the Pakistan Government to settle all
outstanding disputes, then, I think our
Government will consider this question again
and grant all the concessions which they had
offered previously. Because it would facilitate
and help in solving the problem of Kashmir
and would lead to better relations with
Pakistan.

International

Therefore, I will only say, in view of these
developments—international as well as
developments on our borders—we should try
to develop friendly relations with all the
countries.
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Unfortunately, we have not been able to do
so. We have learnt that Ceylon has granted
certain facilities and privileges to China to
use her naval bases in Ceylon. We have learnt
that Britain also had sold planes to China. Re-
cently we have learnt that Britain has sold
certain strategic equipment which would be
useful to China in develtoping nuclear
weapons. This is not good. If these nations go
on supporting and helping China in this way.
it would ultimately jeopardise our own
defence and, therefore, we should try to get
the sympathies of all friendly countries.
Thank you.

THE VICE-CHAIRMAN (SHRI AKBAR ALI
KHAN) : Mr. Tariq is not here. The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
seven minutes past six of the clock
till eleven of the clock on Tuesday,
the 3rd September, 1963.



